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ment of Education) Reserva-
tions for and Employment of
Scheduled Castes and Schedu-
led Tribes in the Umversity
Grants Commussion and ad-
mission and other facilities
provided to Scheduled Castes
and Scheduled Tribes by the
Universities.

(i) Forty-third Report on the Mi-
mstry of Home Affairs Pre-
Examination Traimmng Centre,

Allahabad.
RAILWAY CONVENTION COM-
MITTEE
NiNTH REPORT
SHRI B. S. MURTHY (Arnalapu-

ram) I beg to present the Ninth Re-
port of the Railway Convention Com-
mittee on Social Burdensg on Indian
Railways

12.05 hrs.
ELECTION TO COMMITTELES

(1) NATIONAL SHICPING BOARD

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRIH M TRIVEDI):
Sir, with your permissioon, on behalf
of Dr G S Dhillon, I beg to move.

“That 1n pursuance of sul-section
(2) (a) of Section 4 of the Merchant
Shipping Act. 1958, the Members of
thie House do proceed to eleci, in
such manner as the Speaker may
direct, four members {rora among
themselves, 10 be members of the
National Shipping Board with effect
from the date 1t 1s reconstituted.”

MR. SPEAKER: The question 1s:

“That in pursuance of sub section
(9) (a) of Section 4 of the Merchant
Shipping Act, 1858, the Members of
this House do proveed to eiect 1n
such manner as the Speaker may
direct, four Members from among
themselves, to be members of the
National Shipping Board with effect
from the date it is reconstituted.”

The motion was adopted.
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EMPLOYEES' STATE INSURANCE
RATION

THE MINISTERF OF LABOUR
(SHRI RAGHUNATHA REDDY): Sir,
I beg to move:

CORFO~

‘That in pursuance of section 4(i)
oi the Employees’ State Insurance
Act, 1048, read with rule 2A of the
Employees’ State Insurance (Centrai)
Rules, 1950, the Members of this
House do proceed to elect, in such
manner as the Speiker may direct,
two Members from among them-
selves to serve ag members of the
Employees’ State Insurance Cor-

MR SPEAKER ‘The question 15:

“That 1n pursuance of section 4(1)-
of the Employees’ State Insurance
Act, 1948, read with rule 2A of the
Employees’ Siate Insurance (Cent-
ral) Rules, 1950, the Membeis of thus
House do proceed to elect, in such
manner as the Speaker maiv direct,
two Members from among themsel-
ves Lo gerve as members of the Emp-
Iuyees’ State Insurancze Corporation”
poration.”

The motion was adopted.

12.08 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—contd.

MR SPEAKER. The House will
now take up further consideration of
the following motion moved by Shri
Dinesh Chandra Goswamu and second-
ed by Shri Shankar Dayal Singh on
the 8th Januyary, 1076, namely:

“That an Address be presented to
the President in the following
terms: —

‘That the Members of Lok Sabha
assembled m this Session are
deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to
both Houses of FParliament
assembled together on the
5th January, 1976"."

Shri K. Lakkappa will continue his
speech, He hag taken 9 minutes 28



123 President’s Address (M) JANUARY B, 1078 President's Adtress (M) 124

[Mr. Speaker]

seconds; the balance left is 4 minutes
35 geconds. 1 will request him to
finish his speech within this time.

SHRI L. LAKKAPPA (Tumkur):
Mr. Speaker, yesterday 1 was Te-
ferring to the procesg of the declara-
tion of Emergency and saying that the
leadership of this country has taken
the country from political freedom to
economic freedom.

MR. SPEAKER: 1 am sorry. 1
think he took two minutes gnly yes-
terday. So hg can continue.

SHRI K. LAKKAPPA: The other
side was commenting on the declara-
tion of the emergency. Sometimes
they agreed with it; sometimes they
said that it was unconstitutional
This is not an c¢xperiment made by
the Prime Minister of this country
against the Constitution, but she has
exercised the powers available within
the ambit of the Constitution under
art. 352. So I think my friends are
wrong in saying that the emergency
has been declared against the Consti-
tution and against the interest of the
netion. This is precisely What is
indicateq in art. 352. Under this
article, the President is empowered,
whenever there iy a danger to tha
sovereignty of the country, or a
threat of gabotage or a threat tp exier-
nal or internal vecurity of the coun-
try. whenever s situation is devclop-
ing which constitutes g threat to ow
democracy and sovereignty. to pro-
claim an emordency. What is the
Opposition's grievance? From the be-
ginning of our freedom till today,
they have been obposing certain poli-
cies and programmes of the Goverti~
ment which are of a socialist charac-~
ter. Some people eroded and also
obstructed the path of sociel revolu-
tion in this country, a revoiution in
the history of Indian politics for which
the Prime Minister is responsible.
This js the only grievance against the
Prime Minister of India on the part
of these people who have been en-
joying the privileges that freedom

gave them to accumulate wealth, in-
dulge in hoarding end black-market-
ing and also enter into smuggling
activities, These are the onivileges
the princes and the Maharajas were
enjoying after getting freedom.

Freedom is for the peéople of this
country. That ie why the Prime
Minister of India is justified in not
only having an emergency proclaimed
but also in exercising her mind to see
that structural chenges are introduced
in the Constitution slong wilh reform
of election procesg and machinery so
ag to bring about prosperity and eco-
nomic integrity in the country. This
is the first time in the historv of
India that Prime Minister Indira
Gandhj has taken this country to eco-
nomic prosperily. The system ‘hat
has been applied, the mechanism that
has been applied, has been welcomed
by the entire country,

Actually it i uot an emergency
that has been declared but a proecess
of economic freedom has been started
with the launching of the 20 point
programme. This is one of the im-
portant aspects Lo fulfil the aspirations
of the people of India, The Consti-
tution has hitherto been static, but
now she has converted it into a living
instrument. It has become & fiving
instrument to reflect the aspirations
of the dum millivns of the country.
There are subversive activities coupl-
led with internationa] conspiracy.
Foreign agencies work in this country
to sabotage freedom ang the rights of
the dumb milliong of the people
Thev had mutilated freedom in the
name of freedom. Freedom according
to them means exploitation of the
dumb millions and using the Constilu-
tion to sabotage democracy, secuiarism
angd socialism. Using the name of
freedom they enter Parliament and
the legislatures through the mecha-
nism of elections. We have to see
whether the election process is reflect-
ing the real views ¢ the people, the
dumb millions. This is the question
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that was answereq by the emergency
declared by Shrimati Indira Gandhi.
She js bringing in real socialism and
real democracy in this country.
Rightists vested interestg and their
agents, extreme leftists al] indulge in
violence and terrorism. Those were
the events which the President had
described in his address. After the
declaration of the emergency, there i»
discipline in every walk of life. But
even after the declaration of the
emergency, reactionaries and vested
interests have infiltrateq into wvarious
organisations including the govern-
ment machinery and that is whyv the
Prime Minister savg that the country
cannot be complacent. Unlesg the
economic progremme anhounced 1S
implemented with a measure of disvi-
pline and the invoivement of the
people is there in ils implementation,
other people will take advantage. 1
have seen fascist forces and their
organisations 3lso welcoming the sco-
nomic programme znd the declaration
of the emergency. That ig why our
leadership is warning people not to
be complacent over the situation; they
must watch the situution carefully and
guard against infiltration of the ad-
ministrative machinery by subversive
forces. In my own State fascist orza-
nisations and their agents ars wvery
active and are trying to create an
atmosphere of unrest. In colleges and
in cities they want to do so: they
infiltrateq into bhureaucracy. That is
why the economic programme has to
be implementeq and disciplinary ac-
tion has to be taken against those who
try to put impediments and the
‘bureaucracy has 1o be disciplined.
Unless burcaucracy is controlled and
guideq by popularly elected statutorv
committees with power to supervise
the immnlementation of the 20 point
economiec programme, they trvy to
sabotage the economic programme In
one breath they accept the economic
programme: in snother they indulge
in a whispering campaign in Karna-
taka and they publish literature.
Every day I am receiving literature
containing lies; they want to create
an atmosphere of terror and violence.

(M)

And even in spite of these things,
action has not been seriously taken so
far, Therefore, the leadership ghould
see to it that disciplinary action is
taken against this system, that is the
bureaucratic system that is operating,
which is not conducive to the country.
That is why 1 znd the Members on
this side have suggested in various
ways for bringing in  structyral
changes in certain Articles of the
Constitution including Article 311,

Sir, in the name of regional organi-
sation they are taking advantage of
the situation. In the name of regional
organisation, Shiv Sena is taking ad-
vantage of the situation. Terrorism
has been let lose in the name of Shiv
Sena in Maharashtra. In the name of
regional organisation, Kannada Chelu-
valigars are taking advantage of the
situation in Karnataka. If you exa-
mine and investigate into their ante-
cedents, you will know how much
terror they have created, how murh
violence they have created, in Maha-
rashtra ang Karnataka. Such are the
fascist organisations which are still
raising their heads and they are tak-
ing advantage of the emergency. They
are working against the democratic
system and they are sabotaging what
is called the social structure of the
system and also standing in the woy
of implementatdon of the economic
programme. Therefore, the leader-
ship should, see that these regional
fascist organisations are dealt with
severely. Those fascist prganisations
are more responsible for sabotaging
our economic programmes. In the
end, T would again like to suggest
that gtructural -hanges in the Consti-
tution are very necessary including the
change of Article 311. These organi-
sations which are sabolaging our 20-
point economic programme should be
put down immediately and by taking
very stringent action.

SHRI P. K. DEO (Kalahandi):
Mr. Speaker, Sir, the President in his
speech has highlighted two things,
that is, the declaration of emergency
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on the 25th June, 1975 and is on the
20-point economic programme an-
nounced on l4th July, 1875 whch
according to him have a dramatic
effeet on the health of the nation.
Sir, I will deal with the emergency
afterwards. But coming to the econo-
mic programme I yas one of the first
persons who welcomed it and trans-
lated 1t in the vernacular, printed the
same in thousands of copies and dis-
tributed them in my own constituency
because my constituency happens to
be a rural constituency and I definitely
know that the people in my constitu-
ency will be greatly benefited if this
economic programme is implemented
in the true gense. In my constituency
there has been a glaring economic
disparity between the rural rich and
the rural poor and it 15 my sincero
hope that the rural poor will be
greatly benefited if this programme 1s
properly implemented. We all know
how these poor people have been de-
prived of their Jand by the rich land-
lords by dubious methods Under one
pretext or the other the lands of the
poor people have been taken away by
the landlords. These poor people
have been subjected to greaf hardship
to by the usurious money-lenders ond
the Mghajans. They do not hesitate
even to charge 50 per cent interest
for the small loan given by them,
whether it is in ‘he shape of paddy
or in the shape of money. Last year
because of the drought, they dig not
hesitate to charge 75 per cent inte-
rest against mortgage of gold. I gin-
cerely feel that this 20-poinf economia
programme will go q long way to
ameliorate the condition of the poor
in my constituency

Coming to land reforms, there has
been constant tension. It may be a
legacy of the past but it still conti-
nues. Even though there is no Naxa-
lite or leftist movement in my cons-
tituency, at least one or two heads of
rich landlords roll every year. I, who
have got gll along tremendous support,

love agnd affection from the povrer
sections of the people from 1952 on-
wards, cannot but support this econc.
mic programme, if the intention of the
government is to implement it in the
correct way.

1 welcome the actijon taken against
hoarders, tax evaders ang Ssmug-
glers. I congratulate the government
on their having unearthed Rs. 1500
crores of black money, but I feel they
have hardly touched the fringe of the
problem. It is only the tip of the
Iceberg. If you go through the
Wanchoo Commuttee report, you will
see the underworld economy, where
there has been a parallel black money
economy to a great magnitude. I
urge on the government to take strong
action to completely eradicate this
evil. I am glad it will bring an an-
nual revenue of Rs. 250 crores to the
public exchequer. 1 sybmit that this
entire revenue should be earmarked
for irrigation and hig power projects.
There should be np complacency so
far as irrigation ang power generation
programmes are concerned.  Even
though there has heen a bumper crop
thig year, still there are various poc-
kets in the country which have been
chronically affected by drought and
famine. My constituency happens to
be one like that, Within the veriod
of the last 10 years, Kalahandi has
witnesseq two worst famines of the
century. The Prime Minister has also
visited this area and seen for herself
the conditions prevailing there. The
only answer to this acute famine and
chronic drought is the Upper Indravati
project. 1 am glad the Governiment of
India, by using their good offices, have
brought about an agreement among
the contesting States about the alloca-
tion of Godavari waters. Out of the
200 TMC allocated to Orissa, if 9I
TMC is earmarked for the Upper
Indravati project, we will be able to
jrrigate about 5 lakh acres of this
chronically drought-affected lang in
my constituency and generate hydro-
power to the extent of 600 MW. Very
near to this area, the Geological Sur-
vey of India has recently established
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the occurrence of 10,500 million tonnes
of high grade bauxite ore, which is
the second largest in the word and
the largest deposit in this country.
The aluminium complex for this elec-
tro-metallurgical industry woulg ve-
quire about 400 million kilowatts of
power which could be easily available
from this project.

Coming to the price, as there is a
bumper erop, I will be failing in my
duty if T do not snform the House that
the poor cultivators have to part with
their produce because the procurement
poicy js faulty. Even thoush the
President hag exnressed a pious wish
that the peasantis will be given remu-
nerative price according to the pro-
curement price. T know for certamn
that many of the poor peasanig had to
sell paddy to meet their wvarious
requirements at a price much below
the procurement price.

Coming to the emergency, T will be
failing in my duty if I do not point
out and it is a fact that emergencv
has geared this nation to discipline
and a new awareness of duty has been
felt hv every individual. Byt, Sir, at
the same time, T would request that
thig power should not be used as an
instrument of oppression and repres-
sion for the various political parties
and for those who sincerely differ
from the policies of the Government.
It pricks the conscience of free living
citizens when they find that some of
the Opposition leaders gre behind bars
without any trial Neither “heir case
is justiciable nor they are told what
what their crime is. I would request
the Government to free them and il
they have committed any crime, they
should be tried. If they are found
guilty and are hanged for that, I
would not be sorry.

I am sorry to infarm you that Shn
Jayaprakash Naravan was relcased
from the jail in a very precarious con-
dition and He ‘has to survive on arti.
firial kidney. It ijs God’s desire how
long he will survive, There is another
identical case, the former Chief Minis.

1846 LS—4

(M)

ter Shri Naba Krishna Choudhary had
to be released because he had part
paralysis inside the prison. The for-
mer Minister Shri Prahlad Mallik is
also suffering from some incurable
disease. On behalf of all those I urge
upon the Government to immedwmtely

free them.

Sir, I do not agree with my friend
Shri Indrajit Gupta who hag blindiy
supported all the actions of the Gu.=
ernment He may permit a totalita-
rian regime hut wo ecannot allow our
counirv to Lz a Gnl z Archipelago o
to be a satellite of uny big power. He
has referred to Anpola and the Pre-
sident has mentioned regarding South
African arms intervention in Anvola.
But this is a matter f concern to all
of ug that all the hiz powers have
been sucked in rushing to fll up the
vacuum there whether they are the
volunteers from Cuba or the military
hardware from USSR or the mercina.
ries from western countries. It has
become a place for international in-
trigue and a theatre o experiment il
the latest gadgets fur annihilatior of
mankind. On behall of my party, I
fully condemn thiz gutside interfe-
rence, It should be left to the people
of Angola to decide their own future
and to have a Zovernment according
to thelr owp aspirations.

Sir, I now come tc the recent Paris
talks on international economic co-
operation. Somge constructive dialogue
might have taken place there. But
there i a very correct statement made
by Egypt's Ismail Sabre Abdullah
who gaid that no nation, no matter
how rich, can help anv other country.
It means that if we want to improve
ourselves, we havp to raise our GNP.
We should lay stress on agricultyral
development. We should not only feed
ourselves, but should also provide
sufficient savings to face bad days.
Cheap credit, technical help, remune-
rative priceg for farm produce against
higher costs of fertilizers and other
inputs, assured tenurc as also econo-
mic holdings are the factors which go
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a Jong way towards agricultural deve-
lopment. I do not ooposc the laad
ceiling; but it chould be fixed once for
all. The tenant should know where he
stands so that he can put in all his
efforts to have the maximum trom his
land. Wg must also hmit our popu-
lation growth. There limas been an
anxioug race Roing on hetween de-
mography and development. Unless
we resirict the production of children,
it would not be possible to give even
two square meals a dev to the present
generation. I must alsn urge thet we
reform our educalion, so as to pro-
duce more of techairiang and mecha-
nics, instead of more of lawyers and
arts graduates. Some radical steps
have to be taken for thiz purpose.

Lastly, I request that all impetus
and incentives should be given tc the
Jocal entreprensurs. As Rajaji has
been telling ys z1l these years wnen
we were in the Swatantra Party, the
creative genius of our local entrepre-
neurs has to be fully developed {for
ensuring more preduction, Unless we
produce more, we cannol survive
Since our techniians gey a better deal
outside, there has been a brain diamn
from India to foreign countrirs So,
1 say that unless our gross nalional
product increases there is no meamng
in this 20-Point Programme

Before I conclude, I want an assu-
rance from the Government because
i® the Address, I find that no men-
tion has been aboyt the widesp ead
speculation on making drastic changes
in the basic structure of the Crnsti-
tution. I also want an assurance ihat
the Supreme Court ind the High
Courts would not be deprived of
their power to interpret the Cconstitu-
tion and the other laws and fo give
Telief to the cilizens under Article 32
or Article 226 of the Constitution
against the excesses of the Executive,
Sir, T want a categorical answer to
this query. 1 say this because some

time back, we learnt thet a full bench
was constituted in the Supreme Coyrt
to review the Keshavananda Bharati
case, we do not know wunder what
circumstances that Bench had to be
dissolved. We want a definite as.u-
rance that the judiciary, which has
been independent so far, Will continne
to gafeguard the varioug rights of the
individuals guaranteed under the
Constitution. At the same time, there
should be a provision in the Constitu-
tion also defining our duties towards
the country We clamour for rights,
but we do not care for the duties
which we have to perform to safe-
guard the jntegrity and independence
of this country.

ol T |ETy qi¥g (AT
wg)  weawm S, Tezfa Y F
s mfqwraer & w1 AT we-
v qf+feafml 1 faerAigs frar
21 artfex  qirfmafxar  foasr
wig7 37 %1 frgy 717 37 4y, oF
Fqft zzm frer 9= W, fer &
FATTT A gy IT T T giT g
7 ¥ ofgmaer & 917 gmr o F
7T 71§ gafas mfrr g as
ngzwfan 2, 72 & afaz7 4
qEAT AT AI@EAT 7R OHTAIETR
& 87 7 TIrwT A 7efn

Amq vfoed wvem 97 grEEy
BN FT ATE PRI T FAY ST
F AT TATIT {57 g1 F17 Y wre-
frw g7a W7 AmAm ¥ owfa St
FATT A7 G777 ZHT q1, IF KT C@T
Ffr R v Amdr sfee o
¥ 3514, 35 % 97 AvIEAT ) WrEm
HI7 AGATT B GEAT T FEATE |

A, AT & gEAW ¥ T
A &1 o g3 A 2
fe €7 71 @ wgw & ol @ awE
T g0, qe TN AT dee T
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T HEQT R QT AzE oY F A7)
ITF Tz 1A ¢FzTr et o ¥ oo
LT AFIA K T AT-AT7 0Z7MY (= me
f& AT I @ FOI AT fEET
ATAT B2 T WAEr AT ALE
ASFT ITF G (7 HT =57 gardy F1
a8 qfewst 7 areT R E T A var
72 ¥ QAT Wifz®, 7z 7 A8, fear
N7 AFLT H AL, FNITH T, AT §
AGIT 7, AT 7 A gy oA
IAY TIETIT HT 74T AIRAT ghTT MUey
AR FUTH AT TEA T ATRA -
arir g 5 ouis=r T e v 1]
KI5 A1 EY 4, T wr oy frar
T q1, AV FT 419, TATIE F7
¥ zaa, fz-faet feaes w1 zam o7
L AR AT, B F7gfaa f araa
1 ATRIT—FT T T 17 39 AT FT
AT A A T am i i
fEq W7 T AT WA P | WA A-
FTIT T LNATFT—a 7 AUy
& ff AT mrzfeqr 1 Y P Feay
z I T Feq e 9IAT F—F Hfv-
T At 7@ ofy fF o7 AT 39 w37 A
A BATT A~ gt few gAY &Y
it =53 afe i ¢- afwsx 3w oq
AL AR OFAT gHT-FATE AT
ZI19, AAFIT 4 AW 97 % cafsq
FTAE F7, ®T A WG, 37 717 A1 gz
¥ 737 zu IfRTr Fr F ;A9 A
oTATET &1 a5 fAar ) "iw
FATTZTAIIARAA A7 Fgrarfs
fF AN ¥ q7q 3, AW 9 R
2, TAY 7 & z9fA1 0T Y ALY
AT IST AT 2 | AW FET T T
f& 9g% AT g4r7T A X Tgr 91 fF
T T Foaq, afeT 3w w aw
#T FAY? & IT AT FATAT qTEAT
1z g 5 A T F T A9 U
WA ¥ g wrw o B4 4Y I gl
&, 7w B, wayw ST arf mgAr @ R,
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TTRETST WY ATATHTST § art TEY
a1, Tt ge gy wEt 1 q-
fawar 37wy a1 1 fo5v Y mTAEAT
¥ am 97 a7 ¥ &7 fF oF dar A
oAt fog & w% 7 sy gafad qwar
wiv srAEar & Sfra gt v 3@ A
#gT i qamagrod | & quAr wgrar
g f& ny wfsq aga ¥ meqm@ avan
FET FT AT 97 ? F4T TUTH AT FY
adr afrest & o 9 &1 77 Wfen ¥
T AATT A | A qqT qATA
AT wrfgE AT SANETE FOOAT
FUFO@ A w1 T ¥ AF-fawior
gfafa &1 w7 #7 & o1 fgar w7
qUT & =T qAF A T]@ W &
fear &7 w@? a® wv agF I
T T R w7 gfem w1 9w
W3 T ¥ FT ata IR FEr 47
A4 FIT 37 T UOTAZE F1 A7G G0
AT FgE A A i, fgar &7 AE
qT ar AfFET £ ATF ATIHA TET
A Hg gAdFT T @ECAE AT
qfea 1 F ITHTSET T TIWAT IT AT
#frqe o= gt 2 feAr & argae
F¥edr ar #fFma A s AT AT
wrt &7 et aawev &1 faaa &

g ¥ Wi & ATHA A7 A F
gz qEAT F | W1 F AT W
/M F1 ArA 97T 2AIY Ay 7E,
fotr &1 dAv w7 gE ¥ A A7
;T F 9TE FT YT AET AT A
fezy xzy fefrer a% @ mar, =39-
SETH Y FT AT FH A FGA HAT A
TETT 517 w7 fr A W Y
g7 frar I, FATER AT 7 A7 qUTT
fRar wrr g AT H A 1 Wl
FraraFraar ag 2 7 g wer fw
T WIT ¥ G TGEW FA 71 J977
afeT o &Y admr & fF fagre #Y
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farar w1 1 wor 57 fea ST 1 wE
qat A qerfw gw w1 ofem a7
afs 3™ war i ag S vEAT A0
W NI HAT T ATE F AZAIT FIA FY
&aT7 4Y, 7Y TT GHFTT FT ZIHE TAT
g1 7% 07 911 FOT wAY A FEY
g fFemam F g d g g ata 1
wAa # & dwaa & ogerar a8
qaqAT =fz7, oy aum 7 w0
ARIT, TATT T ¥ AR § |1 I
¥ guTa WO gAT A owrq | AfEA
I TEIT AT T FIE AEAAT FT ATA AET
T, IF & 7 #qow v aman 4 )
FEE AT WA Fr AT frar o M w
¥ Az fEw ant ov pr g A W
|ATEF T qF T4 AT

ECUEE caed e B o o
F7X R 19 FF aF fom w7 frosw
27 F frgat & altd sfsar 728 91
I TS A1 729 Fv Sfaw qv
X ¥ {77 wengg &1 wna’t 4 wf
fe WY ST AT ¥ TrwAT ¥ AT WY
HqY T WIEE § 9% atd '
A gA e F afT gy wer J
wEAar Fr ofrgs oy £ 7 5 qvaey
¥ WA T Wy grEd A fwar
A F qeey 7 Fav OF @ ¥ ag wg
FET AT TT F a7 | TA1H & wiwarT
¥ T Y9 qeAT AT 98T F 7 @
t 5 g qar 78 & f& <A a8
9z At Uy wfwar 1 i1 &, en o
AT A1 7 q07 @ A g Favarw & A
arar @ e Siad, i gw N o araez
W v ww TR, e
T & qum el T G AR Y

sSeawa § AW wrafrar § =2-

We TATE | QENT TANEW AT FT §
“If som& party could show him
successfully the path of violence fo
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overthrow the present Government
he will follow it”

TR ? T mAfawrA aAr
2? fame yomA IT @ § oW
A, FH WA, BT qEEt qg 97
Ty, THT AT FAARIT T IOX G, FAT
ofeq 99 317 & A7 T wEA 2 5
F1E L fEEr e "ATT AY &W 39
F1 BT FI7 1

WAL arIFT W qF Al 4T
areT g ar fau & s fareY off 3
w2 ar

“The battle would be decided in
the streets of India”

T ARy 97 ggwfer &
ez g 7

T 9977 AT o Wi ¥ U+
zeTfmad sy &1 a10dT

He would not give his strength to
an. one trying to use violence, but if
anyone wanted to Jull Smt Indira
Gandhi, ‘what could I do”

mERAEATY ? gE g7 FEA 87
# wfaFrEas @I TR 77 T2 F
#1331 7 o gzifaaw 44 FoegTeE &
7 a f me ofwA gf=mer wra wr
FI1E ZEATFT 2 A7 & 3T FRAT | AN + 7T
¥ WE W, A9 AGT F1 A€
¥ A8 wnr o dgaa g fwr g
AR ARA AR AT fr gy A
w7 g 77 el Faaer, a7 WEEe
ST TE A g B g IO AT
feat, #tv gy Fifer &1 ara =1 2w
k2 S|

SHRIMATI T, LAKSHMIKAN-
THAMMA (Khammam): On a point
of order. The hon, Member should
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not bring in the names of those who
are not here to defend themselves

MR, SPEAKER: Under what rule?

SHRIMATI T LAKSHMIKAN-
THAMMA- He should not bring in
those names They are not here to
defend themselves

MR, SPEAKER. No The hon.

Member may continue,
St TR Wiy Y T agT A A

A F2T, T AT 7 F7 sqagT? Zfed
7T EA NN & FAgA & A
3 4 FrendY 247 3+ a0 w1 FHow
FAAT AK AAAI7 oFe Ue fa
T ars, Wz fgErdr WY w7
qradty mfaggs F7 8 g )
framag? agvg 9940 ATATY
FIAAT A I ASY 2| T AT ZA
g w1 o 5y of fr oy WEE F7
(171} AATHY § a1 FY AT7 BT AW
& 927 w417 mAT Fv fAweor #AT 41
T ATHT T g Az A | 7R
R WAE FT o frar ) At g
FAT F1 ATST A4 7T 57 = {277 |
g 2fmr fr o+ St oTr o4r
FALTT oy fags w  frg
gz =TT Afqg ary w1 afwra
w1, MY fRa a7 K oy & wama 7
TeqT 94, ¥ qRATT 7 OLAT FTA 4T |
TH ¥ GZF T4 A FATT FT 7AT o1,
frraft #e7 F B¢ 57 Fg17 faem a2
g, far &1 avereor G2r &1 qFT a4r
71 KT FLT FAT BT A 57
FR AN 1 AT AR A A AT WG
9@t 4t fr wara 74 #7777 R
HAAT &7 AT 7AT & forwrgA 1 9T
Y 7 FErTAT W7 @rAvAAT & fag
77 f5 2w & wvr A v 2 1 ofqee-
faamat & A17 wer A% ¥ AT 8
TaIPET ®1 g@ wfA ¥ Sy omar
5,400 faqifaar & wodr o3 ®Y
L YITEE HY ¥ GIFIYT T, AT
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HIA HIAT 9T EW T FLQ
7@ %, 3W ¥ 134 a8 WY TE, 1623
geary gf, M wYogEemm B 529
wAT FT W@ gwr W afaa ang
#1 afqz1d gut | w3 qATA F G
TFAAINAT TFT AT AW WA
FIATETH 7 79 ge=1 FUL | w7A &
e AT OF FTfAEAT g9 gar
wifs #qmar & far 77 & 7 w5
Fardr ot | FTATAT B 350 FY,

To F IM(FA T AFATT §HT | ¥E
qq ATRT  TAT TAT ART WeATHE § W7
ATET AAA F | HIT AT qE  FAT
v & fRa A veeT F O oAw
qATA 79T |

Tz A7 T w97 £ 1 fam;T
7 afqq ar3 ¥v af==rT 2ar g3 A7
qIA=EM & 717§ & w7 g AT H
UF 997 9T ABAT § W7 Trgefr
F wfqqamor 97 57 § 94T TATE AT
a7 a7 fF ¥ 8 gAET F ANAA
& 37 7 arx w1t qFr wAr wif ¥ fE
sTARRIRET &7 8947 §  wagar s
F1 q7FAT F FIOT a7 "I AT 4 fr
W HT F ART T F0AT AT AR faar
W0 qTAT IA HP AT FT T | FAT
a7 1A 3w 7 A1 feaar @z gEga
Z1 T2 97 | TII9 AT 1 F urEeq 7
o7 drf whes & amey 7 oam &
gzaT F1 2@ 7 ferar 1 Fwowe ¥
I F HAAT *  fasre W gvga

HEHEN

Amqr gfezer mat wrfer seET
¢ sqaqr AIEAY R WY q1Ag 7 var
FIAT AEAT 2 W7 0 ST ITFY
37 ¥ for & fat 2 o> aTq & fudt
# & ATy vaEAr gAYy § Avdw
a1 &1, AF Aq67 F1 "IET FT AT
20 QAT ¥4 w7 & T IFA  eZ
*1 wmit qwa fear & Wi Ty w7 warg
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frr s s fon (9 7
qAr AT WY, G TEALT I3 AT
gfca wife g1, a0 ¥ grat &7 qiwTe
og% Wi O ¥ faErw g7 gl w7
20 FAT F1aT AW F AeAW ¥ gHW IV
&1 A= famto &7 af, s 7 fror 77

AYF FHIT VU 3 TE ¢ A arfeA
TFAT, FAE WIT FII T AIATAIN
W X ATEW 2T 1 AT WA HIT
72T ¥ @JTT W 2@ FQ AEAT

ghrrae A a1 xw fear 2. 39 &
g 37 %1 ArgArE f2ar arar wfe
THTHAT & TEA A FAAT W IA A
forerag oY FfFT s ¥ F12 WA
AT IT T ATIAT A 3 A A7
w2 & T o @t o ave w1 om
AT AT T Jiv BT GAT R FAT
A1 W IqTEA T AT qZT AM a2
A |

o EWSFRT A 2T AT T 1500
FOrg wa A fyswd | v AT 4T
7€ gfug= #fomar g 150092
g T A =g ) g w4
o & P gz gL afo &, fos o
qaeq 7 WL (587 99617 ZgAT | 3791
o &1 faa fwar qr, 947 AvF @
wrafeE goar & 7, Areaa 1 74
¥ frq 1 §6 =M feaT 8, ST &
fan 37 w1 wngarz v anfem e
RAAT T FI GARN &, WANIIT ¢ 29 AF
& faw, | 77 weR & g & qrezfa
ot & RfgarTo &1 =07 TIATE )

SHRI TRIDIB CHAUDHURI
(Berhampore): Somehow or other,
wo seem to forget that we have been
living under Emergency for so many
vears. On 25th June the continuing
emergency was only reinforced and
made many times more stringent.

140

Since then, all our discussiong and
even discussion today have been going
round and round the questions about
the justification or otherwise of the
Emergency. Now, it is more or less
a settled fact ‘The ruling party has
decided that the Emergency will con-
tinue. It was continuing and it will
continue indeflnitely in the form in
which 1t has been reinforced and re.
imposed on the country. We, on this
side of the House, have vehemently
opposed the continuance of the
Emei gency, not only now and not only
after 25th June, but we had been
agitating for the lifting of the emer-
gency earlier also.

Now, emergencieg have a way (o go
on 1denfinitely particularly, when they
give the ruling party absolute power
They have a way of prolonging their
lives We should not forget that we
hav, been under Emergency right
f:om 1962 which continued upto 1969
and only for 1 1/2 years thereafter
thele was no emergency., But then
Emergency was reimposed again In
1971 and 1t was continuing although
the cause for that Emergency long
ccased to exist None of the powers
that the Government have taken or
employed to curb the Opposition.
whether inside the House or outs: le,
was lacking Still a new Emergency
was 1mposed and now we have heen
told from the forum of the ruling
party in Chandigarh that it will con-
tinue, and that partiamentary elections
scheduled this year will be post-
poned You know under Art 83
elections to Lok Sabha can be post-
poned and ifs term extended by one
vear al a time, One year at a time
mieans 1t can be prolonged indefinitely
We do not know what will happén
after one year what will happen
this time to prolong the term of the
prresent Lok Sabha. There is a con-
certed move towards consolidating
absolute power in this country and
it will be no exaggeration to say that
the entire opposition (its composition
is waried, there are large differences
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of opinion in their ideology) would be
opposed to this kind of absolutism,

Having sald that, let me come to the
more urgent immediate problems The
speeches made from the Congress
benches have been nothing but pan.
egyric not only to Emergency but
also to the Twenty-Point Programme.
When this House met in July last to
apirove the proclamation of Emer-
geney, without exception all the
lcaders of the opposition who were
present here declared that they had
no quarrel with the Twenty-Point
P.ogramme as such., Not only that,
some of us have been clamouring that
those points to which Government
were already committed, for example,
the enforcement of land ceilings,
redistribution of surplus lands, mini-
mum wage for agricultural workers
and the like should have been im-
plemented much earlier. The Gov-
ernment were not committed for the
first time on 25th of June, they were
committed to these points long long
ago They were not implemented at
all I thank the Prime Minister, she
was frank enough when she announc.
ed the twenty-point programme, she
declareq that these programmes are
not new: she only claimed that there
was a new determination about them

The country has seen what has
hoppened during these six months and
how the twenty.point programme par-
ticularly concerning the demands of
the poorest section of the poor, the
landless agricultural labourers and
others is being implemented, There
have been complaints not only from
this side of the House, but also from
the other side of the House that these
things are deliberately not being im-
plemented. Opposition is bheing put
up by bureaucrats, not only by the
bureaucrats but also by the in-built
powers of the vested interests,

MR. SPEAKER: Hon. Member may
continue after lunch.

I have to remind the House that the
debate will continue for the whole of

(M)

to-day and I will call the hon, Prime
Minister first in the morning to-
morrow after the Question Hour,

13 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassemhled after
Lunch at three manutes past Fourteen
of the Clock.

IMg. DErriv.SrEAKER 1n the Chair)

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—contd.

SHRI TRIDIBE CHAUDHURI: I was
<aying that those items of the twenty-
puint programme which related to
agricultural seclions of the rural poor
and agricultural workers were opposed
by the entrenched position of the
vested interests inside the administra-
tion and the implementation machi-
nery. Unless the implementation part
of it 15 alienffed to, howsoever you
may go on repeating the slogans of the
20.point programme, nothing will
happen,

Personally speaking, I am not satis-
fied with the 20-piont programme as
it 1s, we-should go much further, Only
thr. other day Government had given
figures about census of land holdings
and the facts which have come but are
extremely disquieting. In 1861-82
39 per cent of the holdings were less
than one hectdfe and in 1070-71, in the
last census, the percentage has gone
up to over 50 per cent. Only 4 per
o nt of our landowners own holdings
of more than 10 hectares. Ten years
back, these large landholders had
244 per cent of total landholdings.
Now they have 31 per cent of the
holdings aut af the tatal aultivable
land area. So, merecly giving plots to
the landless alone won't do, You
cannot also give plots to everybody.
The result of constant increase of
small uneconomic holdings will be that
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there will be endless migration to the
cities of the pauperised population and
howsoever much you may try ta
remove them by demolishing their un-
-authorised structures in vour rich
urban arees, as you are doing today,
poverty from all sides will squeeze
you. Ultimately, the whole social
fabric will be 1n jeopardy. So, some
more radical land system based on
socialist cooperative and collective
liner should be immediately thought
of.

Similarly, 1 was speaking about the
implementation of Twenty-point Pro-
grumme. According to the present
sct-up of the Govyernment, demons.
tiations, strikes and other things have
divappeared  The Ministers of the
Government are comphimenting them-
sclves that now th~ industrial relations
are much better Yes, Sir, industrial
rel=tions ave much better But what
is the actua)l fact” In Calrutta, the
other day, when the Central Trade
Union orgainsation wanted to take out
a deputation to the Governor about
the Bonus Ordinance, immediately the
police banned it, This is the way that
vou achieve industrial peace DBut I
ask the Government, as to what have
they done about their promised legisla-
tion against the lock-outs, lay-offs and
retrenchments. At least half a dozen
M:nisters—I am not speaking of other
Private Members of the Congress
Party—and even Shri Jagjivan Ram,
the Minister of Agriculture, the other
day, at Chandigarh said that the Gov-
ernment was not going to tolerate
these lock-outs, Jay-offs and retrench.
ments in (his period of emergency.
Since the House sat last July you have
passed 29 ordinances—this is reallv an
Ordinance Raj—but could vou not pass
a sigle law, a single order against
retrenchment, lay-offs and lock-outs?

I know that my time is running out,
But T would request you to bear with
me for two or three minutes. I have
one or two urgent points to make.
‘Many Members have referred to the

likelihood of constitutional amend-
ments. I will not beat about the bush
The Bar Council of India hag circulat.
ed some kind of a draft about the
authenticity of which they themselves
ure not very sure. But, that draft and
the suggestions contained in it which
are supposed to have been drafted by
a senior official of the Goyvernment are
very disquieting, This draft said to
be wunder the consideration of the
Government. That draft has proposed
some kind of a Presidential system
of Government with powers of Parlia.
men{ completeiy taken away and gov-
ernment being made responsible to
the President alone. This is the sort
of thing is circulsling or is béing
tallied about everywhere, So, I want
the Government to give a categorical
assurance on these points,

THE PRIME MINISTER, MINISTER
OF PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMAT[ INDIRA GAN-
DHI): Sir. let me straightway tell
the hon. Member that we have not
citculated any draft on behalf of the
Government or the Congress Party.

SHRI TRIDIB CHAUDHURI: There
is also a second set of proposals. Of
course, thal cannot become law unless
the House agrees to it. It has been
reported in the press that a Sub-Com-
mittee of the Congress Party has
surgested a committee procedure about
dealing with legislation and budget
etc. and that the plenary session of
the House will be confined to general
discussion only ang the number of
planary sittings of the Parliament
would be cut down drastically. So
whutever happens, I would request the
Government to consider very seriously
whether it would be at all proper to
curb the powers of Parliament, 1t is
one thing to cal] for restraint and we
should all be restrained—from the
Government as well as from the
Opposition side—and be responsible.
I remind the Prime Minister that only
the other day—after the election of
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the Speaker—in the course of her
felicitations to the new Speaker she
said:

“After the first general elections
under the Constitution the Luk
Sabha became the reposilory of the
expressed democratic will of the
people—Parliament’s supermacy is
the reflection of complete sovereigni-
ty. This sovereignity 1s not an abstr-
act concept. As a living institution
Parliament should mirror the evoly.
ing aspirations of the people and
provide solutions to various old and
newly emerging problems.”

She also said;:

“It has been our constant ende-
avour to preserve Parliament's
authority and to enlarge its capacily
to deal with the problems.”

1 hope this is a commitment to the
House and to the country on her par:
and on the parl of Government and
that nothing will be done to curb the
supermacy or restrict the supermacy
of the Parliament.

In the end 1 would like {o remind
the Government now that they have
all the powers in their hands—they
had all the powers eyen before 25th
June—they have now deliberately
taken much more powers and for that
thev have their own justification per-
haps, we do not agree to that, bul
it is a fact that they have concentrated
all powers in their own hands. If the
urgent problems that confront the
country today are not solved ‘he
people will blame them and none else.

Sir, I h#ve in my hands a copy of
the letter purported to have been
written by Shri Jayaprakash Narain
while he was in detention to the Prime
Minister. That letter, I understand,
still remains unanswered. But T would
like to read a few lines from *hat
letter, I gquote:

“Let me assure you that “J.P.
wrote—if you do the right things,
for instance, your 20 points tacking

(M)

corruption %t Ministerial levels,
electoral reforms, ete. take tae
opposition into confidence, heed its
advice, you will receive the willing
cooperation of every one of us. For
that you need not destroy demo-
cracy.”

That ctter might net have heen
answered at that part:cular time when
it was addressed to her but this 1s &
La~ie oy which perhaps some kind of
re-corciiiation and understanding
between the Government and Opposi-
tion muv yel be possible. Sir, I hope
the Government would give their
strious consideration lo it

SHREI P R. SHENOY (Udipi): Bur,
at the tag end of this debale on Presi-
cunl’s Address I rise to support !the
Motion with the object of giving ex-
pression 1o the feelings of common
pruple with regard to some of their
day to day affairs.

Sir, the common man is very happy
that the Government has at lasi been
able to check inflation. Essential com-
mudities are not scarce any more,
Theiwr prices are not going up any
rrore  In fact, the prices are comiag
down 1n some cases. The prices would
have come @own substantially for ull
vs:ential commodities if there were
no false fears of recession or loss to
the producer, expressed and nurturad
in some quarters, Sir, the prices cf
foodgrains have been kept very high
by putting artificial restrictions, by
imposing restrictions on their move.
ment. In my State, that is in the Stata
of Kuarnataka, there is ban on the
nmovement of rice even from one dis-
trict to another distriet., Permission is
necessary to move rice from one dis-
trict to another, As1a result, the prices
are very high eyen today. The price
of rice is very high even today, in
some districts and in some other dis-
tricts, the price is very low.

Tyres are available freely in the
ccuntry. The price of tyres is coming
down. But, gtill, ap aertificial scarcity
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is being created by not removing the
inter-State restrictions on the move-
ment of tyres,

8ir, it is said that cement stocks are
not being Tifted. This problem can be
easily solved. It is not a problem of
recession or demand. Whep the prices
are coming down, producers cannot
expect high profits They can red.uce
the price. The price of one bag of
come 4 was Rs, 12-13 a ycar ag
Now, 1t » Rs, z1 per bag., If thev
reduce the price of cement by 25 per
«ent trere will pe immediate demand
for cemen! After all, the producers
ennot enpect ve 'y ngh rates of profits
even today

Simularly, in the case of textile and
sugar industries, an attempt 1s being
made in some quarters to give pro-
tection 1o these industries, giving ex-
pression to the false fears that there
may be recession in these industries
or want of demand There 15 no cause
for this fear. Let us face the problem
of recession when it actually cames
If it is a question of less profits to
the producers, Government need not
worry about jt. All these years, the
producers were making good profits.
Now, for one or two years, 1f thev
get less profits or cven if they incur
Josses, there Wll not be any difficulty,
Therefore, Sir, I would request the
Government not to give any protection
to the producers on the plea that there
will be recession otherwise, or that
there will not be any demand and so
on

SHRI P, M. MEHTA (Bhavnagar):
They have already given concessions
fo the textile mills.

SHRI P. R. SHENOY: If they have
given concessions, there will be some
reason for that,

Sir, there is a reference in ithe
President’s Address to the rapid pro.
gress that has been made in the allot-
ment of house sites to the landless
poor. It is a statement of fact
But, there i8 no use simply allotting

house sites to the landless poor, They
must have houses to [ive in, and there.
fcre, each State Government must
have a housing scheme, In Kerala,
they had a scheme to build one lakh
houses, which I think, has been im-
plemented successfully In Karnatake
also, there 15 a Janata Housing Scheme.
Bul, there is no rapid progress in the
implementation of fhis scheme for
want of money. I do nmot know what
the other Sfafes have done in regard
to building houses on these lakhs of
siteg which are being distributed to
the landless poor in the villages,
T".erefore, Goyernment must direct the
Lite Insurance Corporation of India
which is having crores of rupees, to
give Joans to the State Governments
to finance these housing schemes

Every State Government must have
1 housing scheme to put up houses on
these house <ites #iven to the landless
poor For this purpose all State Gov-
ernments must be financed by the LIC.
Only then this scheme of distribution
of house sites to the landless poor will
succeed Moreover these house wites
are being distributed only to those land-
losg poor who are shll living in willa-
ges  Some poor people have come to
neighhouring small towns, nol cihes
[ike Bombay or Calcutta Thev have
shifted from their wvillages tc these
neighbouring small towns in search of
jobs. But such people do not ge{ the
advantage of this schame Their num-
her 1s not smal They do not get any
house sites They are prepared {o go
back to their villages and put up hous-
es 1if they get house sites, and they
can come to the nearby towns for jols.
But they do noi get any house sites.
Therefore, this scheme of distribution
of house sites to the landless poor
should be extended to these poor peo-
ple who have mugrated from villages
to nearby towns.

There are thousands and thousands
of young entrepren=urs, mostly engi-
neers, technicians and giaduates, who
have entered into self-employment
with the hope thet they will become
prosperous and also bring prospenty to
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the country, But unfortunately, aue
to the credit squeeze, the high rate
of interest and initial hurdles, they
have landed into financial difficulties.
The Government must set up a mechi-
nery to Iook into the difficulties of
Lhese young entrepreneurs and give
them some sort of rcliel from penal
interest and even part ot the debts
they have bLorrowed fram banks

There is a reference {v the 20-point
programme in the Presudent's Address.
It 1s said that the people should in-
volve themselves in the implemeniation
of this programme, But for that the
foration of powerful people’'s com-
mitlee at village, taluka and district
levels is absolutely necessary, But in
many S'ates, specially in my State of
Karnataka, there 11 no district  level
commities at all for Lhe implementa-
fion of the 20.point programme.
There 15 no taluk level commitiee
either with any authority worth the
name Unless ithere are smne poworf{ul
peopfe’'s committees, 11 15 very difficult
to get co-operation liom bareaucrats.
In the case of MPs, it 1s very difficult
for them to approach the State machi-
nery unless they have some authornty,
unle-s they are membwrs of some rtm-
mittees  Unless they have some uutho-
ritv, it 1s very cifficult for them to in-
volve themselves in the implementation
of the 20-point programme actively. I
therefore request Jovarnment to look
mto this matter serinusly

There has been reference to the
Kudremukh Froject. A fear was ex-
pressed that it might nol be safe to
expurt wron ore to Iran on the ground
that Iran nught furn agunst us n
future. What we have to see s the
present rclationship with Iran. Iran
is very friendly with us now It may
have a different relationsh:p at a dif-
ferent time. After all, what we are
doing is business with Iran. India is
a big couniry and we must have a
very large foreign market, We can-
not depend upon one country or one
group of countries for our business.
So we h¥ve done & very good thing in
entering into an agreement with Iran
for exporting our iron ore, I hope that
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this project will be Implementied as
early as possible,

There ig talk about constitutional re-
forms 1 am glad there is no reference
to it in the Presideni’s Address. It
has been proved that our Constitution
is a flexible one. it does not require
any ‘radical’ changes If we want to
make a change n it, we can do it very
easiJly by way of amendment. 1{ has
never been lound lifficuit {o amend oux
Constitution at any time. We could
amend 1t at any time we  wanted.
Therefore, 11 1s not necessary to change
the Constitution rad.cally  without
knowing the actual problems. We can
amend 1f as usual whenever it is abso-
lutely necessary. Only in the case of
a rigid constitution, we may have to
throw it out because it could nol be
easily changed. then only we may have
{o think ot another constitufion or
some radical changes. In our case of
15 not necessary o have radical chans
ges m our constitution, in the present
situation.

SHRI H M. PATEL (Dhandhuka):
Mr. Deputy-Speaker, I am somewhat
surprised at the attempt on the part
of the Governmeni spokesmen conti-
nually to refer to the situation in re-
gard to law and order in Gujarat., Yes-
terday, the Minister of flome Affairs
said that “the performance of the Cong-
ress in the panchayat eloctions and the
civie poll in Ahmedabad in the face of
positive hindrance and resort to vio-
lence should serve as an eye-opener to
the critic, of the Prime Minister and
her policies the Congress woula have
got 80 per cent of the seats in the
panchaval poll, had the elections been
fair." This particular statement calls
for observationg on {wo aspects, firstly,
in regard {o the queslion whether vio-
lence had taken plare, whether there
was surh widespread violence as was
suggested: and secondly, about the pos-
sibility of the Congress winning eighty
per cent of the seats, had the elections
been falr. The Chief Minister of Gu-
jarat had written to the Prime Mibis-
ter saying in categorical terms that
there is absolutely no truth in the re.
ports thut here had been vidlence in
Gujarat before the eledtions, that Con-
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gress workers were being arrested, their
houseg and belongings burnt and that
Congress workers were being mu.der-
#d He says: "“As head of the Guja-
rat Government, I am prepared 1o
furnish replieg to each and every
mecident if the Prime Minister
were to give particulars about the in-
cidents mentioned by het in her state-
ment”. Then he goes on lo say We
will welcome a visit of an all party in-
vesligation commiitee [ the Indian
Parliament appoints one and sends 1t
1o Gujarat to enquire into the manner
in which elections wcr. held and the
extent to which violen. e fook pluce in
the State I also exleal un upen 1nvi
tation to national pressmon to visit Gu-
Jarat and make an mndependent enguiry
to assesg the Iiruth about the allega-
tion.” When there is a clearcut rienial
of the incidents and an open offer to
hold an enguiry at the same fume, i
you have any doubts why do you not
accept the offer for an open enquiry
Let Parliament send out a comm t'ee
of its own to enqure nto 1t What
is the point of making stateinents here
that if there 15 any State in the whole
counry where there i1s ahsence of luw
and order, it is Guya:at? That 1s an
utter and absolule falsehood Such
absurd statements snould not be made

SHRI R S PANDEY
three Congressinen killed?

SHRI H. M. PATEL Ii 15 only when
present Government came into power
that it decided to have free, fair und
open elections for panchavats and Mun,.
cipal corporations That they were
iree, fair and open, there 1s no doubt
‘st all. The Gujarat Chief Minister } as
extended this invitation for an enquury
and if there is any doubt let them
accept it But what surprises
me is this The Government
says that it could have won
In open, free and fair elections
eighty per cent of the panchayat seats
When it 13 so confideat of emerging
triumphant in elections I do not
undérstand why in the same breath
‘they proclaim again quite loudly, “no,
we are going to postpone the elections

What about

which are due fo be held in March”, 1
Iearn that 15 Governmeni’s wntenfion, I
do not know whether a decision has
been taken. If they are go coufldent of
winmng 80 per cent of the seats—ac-
cording to them 1n free and fair elec-
Lions, they could have dune so 1n
Gujarat and they were capa’le of win-
mng quite a substanual pe.centage of
seats in the elections even in the con-
ditions which they were held, then
whai 1s 14 that they apprehend? Why
1s 1t that they are not prepared to hold
elecions when they are due” it can-
not be merely that thev are .naious lo
avoid disappointments to the candida.
tes of the opposilion paiticz as and
when they were defeated as they were
certain to be The Congress 1z surely
not as generous-hearted as all that
One cannot help having ths

suspicion that 1t 15 the wundeir-
stapdable wordly-wise feeling that
a burd in the hand is wu.th

two or half a-dozen 1m the o sh that
15 mfluencing them  They have 2/3
majority 1 the Hou.e today Why
take a chance” After all elertions are
a chancy business Amvibing can hap-
pen It may be that That 1s indeed 1 ke-
ly to be the case They may also be
afraid that (f elections are held and
if they wish (0 make the cliam that
these elections are fror fair and open,
then they would have to iitt the emcr
gency The restrictions that  obtain
today under th-~ emergency would have
to g0 Thosc who are de'mined today
mn prisons wou'd have to be released
The press would have to be allowed to
give news freely ind also be permit-
fed to comment freely Thie would
make the elections cven more chancy
Why take this nsk® With the hifting of
the emergency there would perhaps he
apprehension that the risk may be
greater

MR DEPUTY.SPEAKER VYou are
getting only the balance of your party's
time.

SHRI H M PATEL-: S'r, a5 I have
got a very limited amount of fime at
my disposal I would now refer to one
matter of some considerable 1raport-
ante. It is this. About the 30-point
econdmic programme, ag has been éme
phagised by severst eposkay 1 would
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say that while there is not iruch to
quarrel with in respect of any item
in the programme what causes concern
is the question of implementation
and how effective is the implementa-
tion going to be. Now, you look at this
item of development of rural areas
There is a reference in the Piesident's
address to this quesiion of rural deve-
lopment, that poverty is very extensive
and that it crannot he el'minated over-
night, and that special programmes aie
going to be evolved for the rural areas.
But, Sir, consider what has happened”
For the first {ime, in thece 28 years, cen-
sus of agnculture wag taken and it
has brought out this remarkable Zact
that there are about 70 million agricul-
tural holdings mn the country and out
ot these, over 50 per cent are holdings
of lesg than a hectare 25 years car-
lier, the number of cucn hul'lings was
considerably smaller, What thiz means
is that the number of n arginal hold-
mgs 15 increasing  The wize of hold
ings 15 becomuing less and less cconomi-
cally viable It we want to maximise
our agricultural production, then the
holdings should not be allowed to go
below a certain limit Thi is as imoor-
tant as that there should be a ceiling
on agri ullural holdinrs

MR. DEPUTY-SPEAKER I cannot
help.

SHRI H M PATEL: Well. Sir, it
iz very difficult {o race agamst time
in this manner I wou!? r1ather not
say anything more.

st et Trw & (2z30gT)
IaTeT T A, & wetwfEw Tremfy &
afgaren #1 <0 Fw7 § Ao awer
gt g | wfwswrr § gqmraT onay
EwurTT s Hom v @Y frae &
&7 ZIATT 7 w7 T aqr 2(ATA § 1
% ¥ IATA ATAT 4| I TE
WA, FFATATHAY, TAT FT GEAT, T H
w=rew, M grta 7 f5a w1 wif
AN A 7 T F1 wiferw 37 € AT
faoq ¥@ 7% 41, agsi 97 FO§

(M)
WEAT wIgAT 41, werfaAr  swAr
WEAT 97 Wi G AR 25 §F W
ondr 91 0 1 m€ Ad ) =
13T, a7 g faew & wid w7 W
feAl 1 e2tq A Az IF 77 Gy oH
g fe & @% g & fan fastare 4

werafgm ez fa & w7y p—m

37T A7 AT ay fr fer A
gifes poxg O, FaraT @
w17 qdT g THAUT 97 FTE IR,
AT R FT TR AT A 0F w
7 ZERY, SNF G, WF SHARYT Y
qIETT A WYY AW ®r
TR qga ¥ A0 ' ) e
w9 1 ATEE &7 5T )

1 g ZTWTT ¥ uga-HT Wit HI7v
ML IN X AGM, TA 9T T I@ W
w4 1A g fr A B fem e ¥
qaTT FC 8 | WIH T8 47T A7 FFar §
fE@diragaaw@re afsw
FH AL, TREAIT AT | &
w7 gfar Jgr &, afeamat £ Afsr afr
2 oamdl aw 2T n g At g |
71T @ Fro a7z qanT faar & ag
o4’ F Tna 2 77 gt yfa o ardy
AT FHTY AT KT AT & AE 994 ¥
ME a1 7 g9 50%F ¥ TFiv
20 A1 SwTE A AATE F A H
faar 38 & q@&T wneEw 91 fF firs
A% ® Sron 0w fraf wig ) @
7 fady | =% & wig SeRA &7
oY vars fear aar Wi ag o
wat fF aas 777 w1 7 ¥ fev
® ST a4 w1 W@ gEfean
gwra & Far 3 nAsET gy & @k
oo ® w@F o oF oo fadr s2a
& =g W€, A1 7 freraz wif ) A
arq &g oF favar & fawg ofr wreeg
s &1 Wt | fwar & frrae |g o
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Wfiee fem oo & sarer frrae ok,
fora § ww wr gz draAr S F
ag wenfar w9 srer 2 fr g 2w
¥ WET 80 T WET WTATAr WAL § AT
$ o A T R0 HrEE grATr Ffw
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IU F oty F Oowwrw fif T oow
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&t & | ®IATT F1 TW AT FY FraAv
arfge B 2 a® srarh femrr =1
e epag T fragg #, | d
zrer 78 or "Ar ) feem ¥ fAo gz
®23 ¥ wHa 239 & Prara & agEr
T it ar ) A4 F oud faf=
Fhed qres T 72 9 917 afrag framt
¥ qrF aFt THT AY AFAT 21 5 OaT
% 71 femra 77 2 ¥ w27 70 S
2110077 A7 & Al 7 a0 gfR-
v 4% arar & A T Aae ur 07
ar smaz or g gfimA Frae Frar
fam &1 g2 T A FEAT 20

¥fFr femma wg 421 771 & At
g ' drra At e qw oAy
agr feaar vrezafr AT A ARr 2 fE
€ AT AT WOS! WIE T FAw g
2 T 9FT T FT GEe WY
woB gE 400 MR AT FHA W owsEy
g% &) w1 71, 92 A w9E A et
gt & &few g w7 w7 @ P
vy a1 ¥73 B a1 &% 39w ofaw
e 7 fawar ) 7w 7 Far W Y
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Far f5 ™ #1 ¢F 7 gAT TAH AR
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frsmat w1 3faw gen fagar anfam,
wrEfar o1 97 rems @A wfew
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UFKIATHI AT F OFAAT FT AADS
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<@ =wfeo |

WA FT T AgA A sl v
§ 9u% |rq aq §9 wfaar o @ af
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ar ferar smv &, &% ¥R € A7 qT AT
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wgan g f5 wash 1 o gl
#laz ¥aw Wt & wAT A | M@ &
weET M W A fagr &1 vEY 8, |ifvar
HEAESEFCRa R Cech rd- S iod)
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Wit W F g ¥, AgEre ¥ Hiv
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aifedfis 71 wrw ? a7 fAmgw Ty
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o1 F1 912 F7 f9aa 30 57 aw@ F
T I T E A Ao gAR &rA
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aga Ioafaaat g &)

T weRt & A@rg & 7 gfeamm
Y ¥ gvar g

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): Mr, Deputy-Speaker,

(M)

Sir, this was the first Presidential
Address that we have had after the
declaration of emergency. I must say
that I was most disappointed because
instead of reflecting the sense of ur-
gency that jg required in the emer-
gency lor implementat.on of the 20-
Point Programme, this Address has
much more sentiments of complacency
and [ think, that is very dangerous
for the simple reason that when we
look toweards the country very little
has really been done dynng the last
six months No doubt certain very good
features are also there There are some
of the ordmances tha! are now coming
up before the House, to be turned into
statutes. such as the ordinance on
equal pay for equal work and the
ordinance on the abolition of bonded
labour. All these things should have
been brought a long time ago. They
have been welcomed by all of us and
they have to be really implemented
with g sense of real emergency. At
the same time, I would also say that
during these months, the working
classe< bave really had quite a raw
deal, The working classes were called
upon to work with a sense of emer.
gencv vurease production and he'p in
re-hutld ¢ the national economy. They
have nat {ailed in thewr duly. The work-
ing class did and has come forward to
cooperate in every possible manner.
What 1: the reward that they have
got? The first shock that was given,
was the honus ordinance, taking away
even what they had. Bonus has a
history in this country; but I do not
have time to go into it. This 15 a
jolt for the working class. All sec-
tions of the working class and all
sections of the trade union movement
speak with a simgle voice in this
matler Why was it don2? I
want {he workers also {0 contribute
in whatever way they can, could you
not call the leaders of the trade
unions and the working classes and
find out where and how can econo-
mies be effected? To be told again
and again that thev were a privileged
section ang therefore they should
not ask for more but should think of
the under-privileged,—how do these



159  President's Address (M) JANUARY 38, 1076 President’s Address (M 160

[Bhrimati Parvathi Krishnan)

things help? How are they privite-
ged?  Certainly, they gre employed,
but they are also giving their labour
and sweat for improving the economy
and increasing production, Today,
there 15 not a single household among
bank employees and the Central Gov-
ernment employees which 15 rot
maintaining the unemployed of this
country Are they not helping thatl
way? When you say, “give ail that
You can” and when they do i, fhey
expect appreciation of 11 You may
say that these ctonomies are neces-
sary, and the aigument ysed 1s that
this 1s nccessary to fight inflation  But
at the game time. why is 1t that vou
do not have the same sense uf urgency
in taking action adainst those em-
ployers who to-day are sabolaging
production, and whn arc  guilty of
measures which affect the natinnal
economy? Only this morning we had
a Question on lay-offs and retrench-
ment. What was the reply given? It
was said that during the penod
following the Emergency, increasing
lay-offs and retrenchment in several
industries 1n the private sectoy which
haq been brought to the notice of the
Ministry of Labour were c¢iusng
Government some concern Just some
concern' Thousands of workers are
out of work, production 15 affected
and the Government in this period of
Emergency has only some concern
Again and again we have been de-
manding {rom this side of the trade
union movement- ‘‘Please come for-
warq with a legislation, so that yoy
can take action against those em-
ployers who are declaring these lay-
offs, whp are guilty of closurcs and
who are also, now, resorting to re-
trenchmeat™ In the national apex
bodv which was set up. there was &
discussion on this and still the matter
is pending. I am amazed that the
President’s speech which refers to so
much of legislation which is to come
before us in thic session makes no
mentjon at all about this very serinus
feature in our national economy. He
does pay a tribute to the workers,

What he says in one part of the speech
ig this: :

“With_the co-ope‘rntion of wor-
kers, mndustrial peace bas been main-
tained, save in a few 1solated cases.
Several distortions and imbalances
that hag developed in the ecomamy
have been corrected.”

“As a result of this, the privileges
enjoyed by some groups have been
reduced.”

i
This 15 a euphemusty &llusion pro-
banlv to bonus, I do not Khow.

“But 1t should be remembered
that no single group can further ity
interests 1n )solation."

Are not the employers who are re-
sorting to lock-outs. closures, re-
trenchment and lay-off, guilty today
of betiaying the national interesta?
Then, why 1s action not being taken
against them?

The national apex body, at 1ts meet.
ing on the 29th November, took note
of the continuation of the prolonged
closure of the Laxmu Ratan Cotton
Millc and the Atherton West Mills of
Kanpur in spite of the efforts of the
State Government. the State apex
bodv mnd the National Industrial
Committee for Textiles Is this not g
very sad commentary on what the
Government 1s doing about taking
steps for increasing prodwectign?

Again, large-scale lay-off and re-
trenchment of workers of.sugar fac.
tories in Tamil Nadu are continuing
unabated. I can give a few examples,
In the Sakt Sugar Mills of Erode, 800
workers have been laid off from 1st
October 1975 for three months, 350
workers retrenched and so on. This
is the picture of the sugar industry,
and we are talking in terms of ex-
porting sugar in order to increase our
foreign exchange.

MR, DEPUTY-SPEAKER: The hon.
Member has two minutes mere,
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 SHRIMATI PARVATHI KRISH
NAN: This Is the beginning of the
International Women's Decade,

MR DEPUT¥-SPEAKER: You are
pmorthe only.,waman, there are other
women too. °

SHRIMATI PARVATHI KRISH.
NAN: I ghare their desire for more
ume.

The Reseryve Bank Bulletin has also
shown that in the private corporate
sector, 1,850 companies have been
spending only 15.8 per cent on labour
costs. and yet we are being told that
the workerg are asking too much, that
!.hgv are being given too much,

Apart from the problem of the
workers, there is the problem of the
peasants also. and we find, particular_
lv 1n a State like Tamil Nadu, whose
present Government claims that the
twenty point programme has been
:mplemented, only a few days ago, on
Ind Januar¥, there was a large-scale
peaceful movement demanding the
implementation of the twenty point
programme, demanding the stoppage
of the large-scale eviction that s
taking place and demanding tnat
debt relief should be extended. And
what happened? That wonderful
Ministry puts 10,000 people into jail—
just a mere ten thousand! For what-
for demanding that this twenty point
programme be implemented. But the
President’s Address says:

“The new spirit that has been
generated over the last few
months should therefore be
maintained unimpalred, The
29-Point “Economic Program-
me will continue to be imple.
mented ~ with zeal. Govern.
ment invites the full «co-
operation of the people as it
is a peoples’ programme...."

But. when the people come forward
demanding the implementation of the
vrogramme, this wondertul Miristry

1846 LS—8
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in Tamil Nadu puts them in jail
Something should be done about a
Ministry that carrieg on in that way.
A conference is being held of the
party at the State level, and the whole
State apparatus goes into collecting
money. The sales tax officers go and
threaten people, small shop-keepers
are threatened. Is this the way a
Government should function during
the emergency? -

SHRI C, T. DHANDAPANI (Dha-
rapuram): T objectTo fhat. I was ane
of the Secretaries of the Conference
The Member should not make false
charges.

SHRI THA KIRUTTINAN (Siva-
ganja): This is highly objectionable,

SHRIMATI PARVATHI KRISH-
NAN: This has also appeared In all
the papers. So, I think I am at
liberty to talk of what appears in the
press in my BState.

Lastly, 1 would refer to what my
colleague Shri Indrajit Gupta said,
about the bureaucrats having been
given such enormous powers that
they are running riot. We find that
in every industry large-scale re-
trenchment is taking place in the
name of emergency, On the railways
particularly, casual workers who have
been there for 15 and 20 years have
been thrown out on the streets,

Similarly, at the same time, about
those who were victimised during the
1974 strike, we have an answer here
ithat nearly a thousand of them con-
tinue to be on the starvation line, 1Is
this the manner in which Emergency
is going to be implemented? Is this
the manner in which the working
class is going to be moved against, to
he neglected, to be victimised all the
time? Therefore, I say, the bureat-
crats’ role is something which is very
serious and which also leads to a
great deal of consternation on the
part of the people.
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One last point which is extremely
important. Today, we were told by
the Health Minister about the great
pyramid he 1s building up for health
serviceg 1n this country, Today, in
this country, you go to any hospital,
You go to any clinic, you go to any
nursing home, the main problem that
they are facing is the shortage of
drugs With the shortage of drugs,
the people's health is being neglected
At the same time, the multi-national
rorporations are raising the prices of
drugs and no action is taken against
them On the other hand, they are
sending drugs underground for the
purpose of black-marketing, I would
request the Government to see that
immediate action is taken to see that
drugs position is set right,

SHRI RAJA KULKARNI (Bombay
~—North-East]: Mr Deputy-Speaker
Sir, unlike the earher speaker, I am
rot disappointed at the working of
the Emergency or the 20-point Eco-
nomic Programme. I am not one of
those who hold that during the last
six months, the measures that have
been taken by the Government on the
economic and political fronts can be
construed, on th® whole as anti-
working class There are a number
of steps which the Government have
taken to help the working class and
alsu to help the national interest as
well.

During last six months, the infla-
tionary forces have been contained
and the increased trend in prices has
gone down on the negative side This
has been a very big gift to the work-
ing class in the country Its sigmfi-
cance should not be under-estimated
by those working in the trade union
movement In the whole world, it
has been acclaimed, that India is the
one country which has succeeded,
within 2 span of 9 to 10 months, in
controlling inflationary forces Manyv
newspapers in the world are quoting
India as an example which has shown

significant results in containing infla-
tionary forces. This measure hpas
definitely helped the working class.

In the 20-point Economic Program-
me, there are some iterns which are
specifically included for the benefit
of the working class as a whole.
Abolition of bonded labour brings
intn the fold of the working class,
those under-privileged who were not
construed as the working class. A
large sectiori of people, under-privi-
leged peoplé, who were not given
even the civic or political or any
social right in this country are now
brought into the orbit of the working
ciass. The working class concept has
undergone z change gualitatively and
quantitatively.

Similarly, there is an item like the
minimum wage for agricultural lab.uy
by statute Where the statute already
existed, minimum wages have been
increased during the last six months
to a large extent and where the
statute diT not exist, the minimum
wages have been given This has also
brought 1nto the orbit of trade union
movement, a large number of people,
probably more than the presently
organised labour, The trade union
movement which was confined for the
lasi 60 to 70 vears to the organised
worker—the industrial worker—has
now got bigger dimensions and fron-
tiers to bring in more and more
under-privileged class of workers
These millions of people eniarged the
scope of the trade union movement.
I think, these are the qualitative snd
quantitative gains which the Indian
irade union movement has secuved
during last six months. I am nware
that every step, that iz being taken
might not be in the Interest of sectiuns
of the working class. Rut every action
that 15 taken has to be measured in
tferms of nationa) interest, Whenever
an Ordinance on bonus comes, no doubt
the trade unions will give out thelr
views, appreciation nr suggestions for
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modification, whatever they may be.
But bonus should not be treated as
co-terminus with the interest of the
working class but with the national
interest as a whole.

15 hrs.

We also know that the organized
working class has been given y specific
place in the 20-point programme, and
that is, labour participation in manage-
ment, This has been specifically
mentioned. A scheme has been drawn
up. No doubt there might be defects
®r lacunae. But it is under discussion,
and the apex body is going to discuss
it in the next meeting on the 10th and
11th of this month. Whatever scheme
might emerge, taking into account the
lessons of labour participation in the
past, whatever changes might be made
m it, the fact remains that labour
participation is a definite gain which
has been given to the workers in the
organized industrieg of this country
Therefore, these gains should not be
under-estimated by any Member of
ithis House, and we would request that
no such impression should be created
‘that the working of the 20-polnt pro-
gramme and {he steps taken after the
Bmergency have acted against the
interest of the working class as such.
I would, in faet, go further and say
that this is a necessary. Of course,
everybody is free to make construc.
tive suggestions with a view to im-
plement, successfully implement, the
20-point programme.

I would like to make one or two
suggestions for the successful and
quick implementation, so that zll the
benefits of this 20-point programme
go to all those wunder-privileged and
VWeaker sections of the society for
whom they are meant,

Regarding the 20-point programme,
it has been stated that this is not the
whole and sole of it, it is only a step
In the direction of socio-economic
transformation. I definitely fee] that
this is. a step in the right direction, at

(M)
the same time, this is a step taken by
a democratic method also. The Presi-
dent hag rightly drawn attention and
emphasized these measures in vara 12,
page 4, of his Presidential Address.
He has said:

“Measures to improve administra-
tive efficiency will continue and will
be expanded. Our administrative
procedures and attitudes have re-
mained laregly unchanged, specially
in the field of financial admin:stra-
tion. ."

According to me, this 1s a very big
step, a sigmnicant slep. ‘Lhis step, by
itsell, might nol be a very big one,
but 1t 1s & very significant step, il 18
changing the whole character of the
onward march of democracy in our
society, it starts becoming sn active
catalytic factor in changing the socio-
economic structure of our sociely 1
changing the attitudes as well s&s
procedures, especially the financial
procedure, Because, it was here that
the Government was being accused, it
has been said that the Govern.
ment has a good policy, their Resolu-
tions are good, the policies are good,
their intentions are good, but imple-
mentation is not taking place hecause
the bureaucracy are not well-intention-
ed, they have no sense of social outlook
and urgency. In the last 25 years, the
attack of the Opposition parties has
been on non-implementation of good
policies. Now here is a step taken in
that direction. Therefore, it should
be acclaimed. One step taken in {he
right direction has much more effect
than all the psychological and other
things that have been spoken during
the last 25 years. I do feel that by
this step democracy is now transcend-
ing from the realms of psychological
orbit of Tdeas, farther from the insti-.
tutional forms, and farther away trom
the decision-making power structure
into the fleld of human relations
Ultimately, these procedures and atti-
tudes which need to be changed-

what exactly are they? They are
codifications of experience of handling
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humap atfairs. They are human rela-
tions woven into a form of experience
codiried. These are purely procedural
things. My suggestion further would
be that thus experiment which is good
and which is a right step should fur-
ther be extended not only to financial
administration but also to all govern-
mental work, and not only to the gov-
ernmental work but even to public
sector undertakings. In public sector
labour participation in management
has been given, but implementation is
yet to begin gnd in the proper spirit.
The bureaucrafic attitude of the
public seclor management must uJlso
change. Therefore, there is a need of
large-scale change in the attitudes and
procedures in the public sector
management also without which labour
participation in the management would
not succeed.

There 1s also a need to exter | this
experiment into all other social wel-
fare measures which are being imple-
mented whether departmentally or
with the co-operation of voluntary
organizations, Whether it is in fami-
ly planning or in rural development
or in any other field, the implementa-
tion is halted because the representa-
tives of the voluntary organizations
are trealed as rivals and competitors,
by the government officials and this
kind of attitude needs to be changed.
A role-playing attitude needs to be
taken. If that 1s done, a lot of pur-
pose will be achieved and the 20-point
programme can be implemented suc-
cessfully.

SHRIMATI M. GODFREY: (Nomi-
nated—Anglo.Indians); We, particu-
larly, Anglo.Indians and the Chris-
tian community who are interested in
educational and social work, welcome
emergency wholeheartedly. Since we
are specially interesied in education,
we find that the frustration and lack
of discipline which existed in schools
and colleges is now a thing of the past
and with the implementation of the 20-
point formula has come a new vigour

and a ray of hope that much .can be
achieved now. With the discipline
and security that prevails now in the
academic field, we have no fear about
the security and future of our chil.
dren as we could see that they can
prosecute their studies in a calm at-
mosphere. I often felt greatly con-
cerned what our next generation
would be. But thanks to God and to
our Prime Minister, things have been
controlled in time and normalcy has
returned in the field of education,

Now, Sir, although the prices of
essential commodities have not come
down very much by and large, prices’
of certain articles of food have come
down perceptibly and the poor at least
will now have food to eat. Rome
was not built in a day and since the
emergency is only six months old, per-
haps, after a few months more the
people will get accustomed to this way
of life and things will go on smoothly
even after the emergency is lifted, We
will than have more suitable people
working at the helm of affairs,

Another great and redical change is
the punctuality seen in the offices and
the prompt care that is now taken in
every case. So many inefficient offi-
cers have been dismissed from service.
With this efficiency has increased and
we hope that this kind of efficiency
will continue even after the emergen-
cy is hited.

About those who have been put into
jail, I would hke to say it is not
because of the twenty.point program-
me or emergency but because of the
bureaucrats working in the States.
Too much power has been given to the
magistrates and to the police so much
so that the police inspectors can put
anybody into jail. I think this power
should be restricted to the higher.
officers only so that things may work
better and there may not be so much
misuse of power that the emergency
has conferred upon them.

I would like to touch upon the point
to which Shrimati Parvathi Krishnan
made a reference. It  is about the
medical care in the rural areas. 1
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would suggest that emough medicines
should be distributed among the poor
people. Many of the people come and
tell us that in the hospitals injections
even for titanous are not available.
pPatients are asked to pay for them.
1 think such essential drugs should be
available in smaller hospitals.

Certain drugs which are very essen-
tial for human life are not available
in big hospitals too. I would reguest
that to take care of our people medi-
cines in sufficient quantity should be
made available,

Omnce again 1 would like to say till
the emergency continues, the power
granted to the officers and bureaucrats
should be so streamlined that there is
no misuse of it and that they should
not feel that they are all powerful

With the elimination of the bonded
labour, persons working under the big
landlords now feel that they have the
same freedom and liberty and that
they can work like other people and
can claim and get that much of wages
too,

With these words I thank you for
giving me this opportunity.

» SHRI DHARNIDHAR DAS (Mangal.
dai): Mr. Deputy-Speaker, Sir,
the President's Address has raised
certain basic points for discussion in
so far as the process of implementa-
tion of policies is concerned.

In the last sentence of the Presi-
dent's Address, it has been said:

“There is not a minute to waste.
I am sure you will provide the clear,
bold and firmn lead which the people
e'xmct."

It means that whatever we have not
been able to do in the last 28 vears
we must now finish that unfinished
work in the shortest span of time.

He said: ‘Clear, bold and firm lead
is necessary’, Clarity means the clarity
of conception also. We are at the
erossroads ‘of history, ‘In which direc-
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tion the country should proceed is
the main question now, There are two
roads, one is the capitalist road and
the vther is the socialist road, Since
so many years, for 28 years, it was
not very clear to us, which way to move,
Jawaharlal Nehru said: ‘We cannot
move along two parallel roads, soial-
ism cannot be a halfway house.' When
there is clash of interest which has
taken place now very clearly between
the haves and the have-nots, the ex.
ploited and the exploiters, the inte.
rests of the haves and exploiters must
be sacrificed 1t must be fought out
ruthlessly. For this ideological clari-
ty is very necessary. That means. the
clarity of socialism in a gcientifie
way; but what we find is that it has
been wvulgarised and distorted. Even
in the name of socialism, Hitler came
to power. He used the word National
Socialism for his party. Viewed his-
torically large.scale capitalism pays
the petty bourgeoisie class and it has
called the tune to save capitalism
from the socialist revolution, It was
done in Hitler's Germany. Socialism
is the only popular word that can
attract the masses and the masses can
be deceived by the word socialism
only. So Hitler did it. Here in our
country also the word socialism is be-
ing misused. It 1s used to save capi-
talism. They call themselves socialists
just hke the national socialists and
play up all communal forces, chauvi-
nist and racial forces, as Hitler did.
These communal forces killed Maha.
tma Gandhi, the Father of our r.ation.
Under Mahatma Gandhi’'s leadership,
India attained national independence
through a mass revolution in which
he gave a call of ‘Quit India’ to the
British Imperialists and at the same
time, a call to the people, ‘to do or
die’. Prior to it various political re-
forms prolonged imperialism and
tightened its noose around the neck
of Indian people Ultimately the im-
perlalists had to go.

Similarly at this juncture a socio-
economic revolution is a must for So-
cialism. What we find is that the
reactionaries have launched offensive
against democracy, soclalism and the
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progressive forces in this country.
They are on the offensive They want-
ed to drown the country mto chaos
gnd anarchy had there been no emer-
gency measures In other words they
have launched a counter revolution to
save capitalism This can be counter-
ed and defeated only by economic and
social revolution and that is what so-
cialism means in this country That
1s why this twenty-point programme
15 the lever in the hands of the masses
to defeat this counter revolution

In the name of mixed economy,
capitalism developed into monopoly
capitalism Pandit Jawaharlal Nehru
in 1862 saud ‘Monopolies are on the
increase To the extent they have
grown in recent years, to that extent,
we have drifted from the goal of so
cialism’ This 15 what he said to stop
monopoly growth He warned us
against the danger of capitalism He
saxd ‘Unless the process of socialism
is speeded up people will discard the
peaceful methods of economic trans
formation

Now, this 1s the time for us here
to act vigorously for the implementa-
tion of the 20-point programme, for
a socialist transformation I  would
Like to join 1ssue with the critics of
emergency To them I would say Yes,
emergency 1s bad for the capitalists,
for the exploiters, the blackmarkete
ers the hoarders smugglers and the
rnight reactionary and fascist forces,
those who obstruct the march towards
socialism those who want to stall
radical reforms in the country for the
benefit of the masses

It 1s bad for them It 18 good for
the masses What does 20 point pro
gramme mean” It means economic
revolution in tihe country for the
emancipation of the Indian proletariat
composed of landless agricultural la-
bour, bonded labour, etc They con
stitute 80 to 90 per cent of the work
ing masses of India This programme
js for the down.trodden worlung
masses of India, As capitalism 18 for

the capitalists and upper clags, social.
ism 1s just for these classes of people
—the working peasantry, landless
peasantry, agricultural workers, the
poor working people, etc, The State
has now taken side of the exploited,
down-trodden masses instead of 1ts
previous clasg neutral position,

15.21 hrs.
[Mr. Seeaxer in the Chair)

Now how to implemeni this pro
gramme 15 the main question Is it
possible by bureaucracy? Even Lenin
failed when he wanted to implement
his famous 7land deeree’. The hureau-
crats went {o the landlords and told
them that they need not be afraid
This Government will collapse very
soon and again they will have their
Government He called the bureau-
cracy’ as ‘lousy bureaucracy Here
also in our country this danger is in-
herent i1n the implementation of our
programme through the bureaucratic
machinery, So, the President in his
Address has clearly pointed out that
through bureaucratic agency i1t 1s not
possible to implement this 20 point
programme which means launching a
sogialist revolution in the country
Changing of the entire capitalist sys
tem, a complete changeover from the
capitalist system to socialism 1s not
possible through bureaucratic agency
alone

Sir, here I want to furmish the
House with facts as to what we have
done 1n the State of Assam In
Assam, to supplement or supplant in
some cases this bureaucratic machi-
nery in the matter of public distribu-
tion system there i1s one very impor-
tant thing which should be known to
the Members of this House, that 1s,
we have done away with the whole-
salers and all private traders From
the wholesale stage down to the fair
price shop level everything has been
done by inass cooperatives The en.
tire distribution system has been
channelled through a network of mass
cooperatives, They are not usual co-
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operatives, They are mass coopera-
tives where the vested interests can-
not have a foothold becaugse the weak-
er and the poorer sections have been
given the double representation in the
executives. The entire distribution of
wheat, rice, etc. has been managed
through the cooperative system. The
other day Mr. Indrajit Gupta made a
suggestion in this House that for im-
plementation of this 20.point pro-
gramme there should be popular com-
mittees. Now, that is what exactly
has been done in Assam. There pro-
duction, procurement and distribution
councils at district levels have been
formed with representatives of popu-
lar mass and pary organisations.
These are headed by representatives
from  non.official organisations. A
Minister has been appointed Deputy
Chairman in each council. But the
Chairman is a non-official, These are
fully representative of all mass orga-
nisations having an effective role in
decision making and for implementa-
tion.

MR, SPEAKER: Please conclude,

SHR1 DHARNIDHAR DAS: Sir. I
crave your indulgence to give me five
minutes more,

MR. SPEAKER: There are many
bon. Members who are still {o speak.

SHRI DHARNIDHAR DAS: I am
raising a very important point.

MR. SPEAKER; I will give you two
minutes more,

SHRI DHARNIDHAR DAS: Sir, the
question is whether the 20.point eco.
nomic programme will be implement.
ed only through the bureaucratic
machinery or whether the people will
also be involved in the actual imple-
mentation, It is nol merely a question
of getting their cooperation. This
has been done in Assam and it has
succeeded there, If we want to fight
capitalism, we must fight to undo the
capitalist law of demand and supply.
JAccording to this law, if there is less
supply and more demand, prices will

(M)

go up, without any relation to the
cost of production. Therefore, we will
have to undo this capitalist law of
demand and supply. Assam has given
a bold lead in this direction. There
price has remained the same, whether
there is scarcity or abundance, We
will have to understand the laws of
capitalism and capitalist development
us well as the laws of socialism and
socialistic development, For, socialism
mass involvement and participation
are indispensible. In our State, we
have not only involved the people in
mass meetings, but we have given op-
portunities to the people to participate
in the running of the public distribu-
tion system, in the distribution of
land to the landless people and so on.
People are involved in this work. not
only in the offices, but in the fields,
Similarly, the Governmental machin-
ery has to work in the fields, not only
in the offices.

Therefore, this change, this undoing
of the capitalistic and bureaucratic
process is very important for the im-
plementation of the 20.point economic
programme and this is how we have
to fight the right reactionary forces
at the economic base by undoing the
capitaligtic system, which is the bread-
ing ground of the right reactionary,
and fascist forces.

DR. K. L. RAO (Vijayawada): Mr.
Speaker, Sir, we should express our
deep thanks fo the President for an-
nouncing that a National Water Re-
sources Council will be set up, This
is a very important step and it is long
over-due. Many nations have accepted
this and they have set up councils and
have reaped great benefits. The de-
claration of water as a national asset
will creale a large amount of confid-
ence in the people and it will be the
best step for bringing about integra-
tion among the people,

Water, Sir, is most important especi.-
ally for India for the agricultural pur-
poses because India is pre.dominantly
agricultural. It is by doubling the
irrigated a-ea since Independence that
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we have doubled our food production.
This is a point which has got to be
noted so that it will help us in the
criticel t:mes ahead. We are assum-
ing that for the rest of the century,
in the next 25 years, we should double
our irrigated area. It means, bringing
another 43 million hectares under
irrigation. This is a very huge and
stupendous task and it requires a very
careful consideration. The National
Water Resources Council must be in a
position to accelerate the pace.

There is another point. India is cul-
tivating for foodgrains as much land
as the USSR or China. But, we are
producing only half the amount of
foodgrains and this is due fo want of
sufficient irrigation facilities.

SHRI R. S. PANDEY: Is the area of
cultivation the same?

DR, K. L. RAO: The area of cultiva-
tion is the same in India, USSR and
China. Still, we are producing only
100 million tonnes as against the 200
million tonnes produced by them. The
reason is, apart from the erratic con-
ditions due to want of sufficient irriga-
tion facilities on a scale that is neces-
sary, one-third of our land is subject
to drought conditions. Therefore, the
effective land that is really producing
food is very much less. *

Therefore, what I am submitting is.
the National Water Resources Council
will be of greatest he!p in tackling the
irrigation problems more efTectively
apart from general planning. What
we should first do is to look for areas
where irrigation is necessary and pro-
vide the facilities there., For example,
in Madhva Pradesh, the area of culti-
vation is about 20 million hectares,
18,7 million hectares to be more ac-
curate. Of this the irrigated area is
only two million hectares. Here, it is
very interesting to make a comparison
with Pakistan. Pakistan has also got
under cultivation 10.7 million hectares,
exactly the same as Madhya Pradesh.

But it is producing far more food than
Madhya Pradesh from its irrigated
area of 12 million hectares as against
2 million hectares in Madhya Pradesh
—almost an absurd proposition, This,
of course, is because of the irrigation
system of Pakistan which was formerly
a part of India. Madhya Pradesh has
got a high potential. So what we
should do is to iake up a special pro-
gramme of an irrigation scheme in
Madhya Pradesh. Then only it will
be possible to increase foodgrains pro-
duction in that part of the country.

There is another point. That is
with regard to Kerala. It is very
interesting to note that Kerala has
plenty of water and it should produce
more food, but it is not able to do so.
That is because of the dense popula-
tion and the very limited availability
of land. When the land is limited,
vou have got to adopt other techniques
to make up for it What do we do?
We have to do as in Bombay, for in-
stance, where because of the limited
land they do vertical construction and
not horizontal construction. In the
same way, in Kerala the land must be
made to yield a second and third crop
whereas at the moment we are doing
only one crop. That rpeans we must
have an irrigation system with stor-
ages. But it is very unfortunate that
in Kerala there are {wo schemes, the
Pamba and the Kallada, which had
been sanctioned ten years ago, but not
completed. They are small projects,
but they are still hanging on, The
result is that prices are going up and
the object is not achieved, Therefore,
what I would submit is that if we
spend an additional Rs. 25 crores, we
shall be able to produce enough food
irom the Pamba and Kallada projects
and also other projects—food which
will be sufficient to meet Kerala's
needs at the present time, The Water
Resources Council should look inte
these special problems.

As I have said already. there are
vast drought areas in the country,
One-third of our country is drought-
prone. Thereore, we should take steps
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to see that the drought areas are pro.
vided with irrigation. This is most im-
portant. But we have not done it so ar
There has been no comprehensive
scheme to tackle this problem. First,
we should tackle the drought areas of
Bihar, in Palamau, Gaya and Shah-
abad districts. Plenty of water can
be supplied to these areas. But we
have not done that. Similarly, Madhya
Pradesh has got the Rewa plateau, UP
has gol the Mirzapur and Bundelkhand
areas. All these are highly drought.
stricken areas. With the result that
year after year, we have to import a
large quantity of food and a!so spend
a lot of money on drought relief. We
must avoid these and make special
funds available for these two or three
areas, Similarly drought areas ip
the rest of the country must receive
attention.

Then again, this country, as you
know, is subject to serious floods. The
Council must take notice of this seri-
ous-floods problem; it does not matter
so far as other floods are concerned
because they can be dealt with by the
States and the Ministry of Irrigation.
But there are serious floods which
occur and which can be tackled only
by alloting svecial funds for them and
by taking a deeper interest in them-
For example, in Orissa there are thée
Brahmin| and Baitharani rivers. They
cause a lot of trouble When something
happens, we just meet, discuss about
it, but nothing happens, These twd
rivers must be contro'led. Also in
UP, the Rapti, the Sarda and th®
Ghagra are rivers which have beef
causing a lot of trouble rendering th®
eastern parts of UP completely poof.
though they have the richest amount
of fertile land, because all that is taken
away every year, Likewise in North
Bihar, we have the Burhi Gandak gnd
the Adhwara system of rivers which
cause a lot of trouble vear after yveaf-
Then in the Assam Valley the pro-
blem posed by the Brahmaputra and
fts tributaries is a most difficult pro-
blem. These areas have got to Ve
given special assistance and special
;cnﬁlldtrwon

1
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We have got all these problems.
The question is, what do we do with
these projects? Everything requires
money. We have only one basketl
from oul of which we cannot take out
money for everything. What do we
do? For this, I submit we must adopt
8 new approach, Here I would sub-
mit a few poinis for the consideration
of Government. Prices, have gone up
steeply. At the time of independence,
the cost of irrigating one hectare was
Rs. 500; now it “costs Rs. 5000, So
you have to have a new approach for
solving these problems. This is a very
serious problem. It will become mueh
more serious in twenty years time be-
cause by then we would have so many
more people on the land. If you are
not prepared for it you will be con-
demning the whole community to a
condition of utmost poverty. You
must take people's participation and
associate them as they have done In
other countries hke China or USSR.
You must introduce a certain amoumt
of compulsory service for the people
of those areas; they must be associated
in the construction of the projects
like distribution channels. It is quite
simple but one has to organise them.
Similarly we have to spend a huge
amount for overhead and establish-
ment charges for managing our irriga-
tion system; we have to spend crores
of rupees. We should think of ap-
pointing irrigation committees as was
done successfully in the United States,
consisting of non-officials. They have
got to manage the irrigation system,
We can reduce considerably the cost
element involved in this. Similarly in
the irrigation charges also some
changes can be made., For the second
crop slorage of water is necessary.
For such lands they charge less in
the country. For the second crop they
should charge irrigation charges as for
the first crop. You have to tackle this
problem by adopting such measures.
There is a serious problem ahead of
us; in the next 10—20 wears India is
going to face a critical situation, heavy
population and inadequate amount of
food production. Therefore it is neces-
sary that we should take up the vari.
ous points that I have mentioned.
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I find that there is no mention about
power in the President's Address. I
am afraid that we should pay more
attention to the problem of power.
Power supply is utterly inadequate in
this country; it is 20 million kw for a
country of this size and population
it is nothing. We should increase the
quantum of power in our country. We
have adopted five year plans for power:
it should not be so; it should be ten
year or 20 year plans for power, Then
only we can tackle the power problem.
In 2000 AD what should be our plan?
The target should be 150—200 million
kw. We are now having 20 million
kw; it should go up by ten times.
Otherwise there will be complete dark-
ness in all sectors of life. Power s
most important and essential. In our
country more than fifty per cent or
even 70 per cent of energy is got from
burning wood, vegetable waste, cow
dung which are called non-commercial
fuels. Those can be used as manure
and fertilisers. In many other coun-
tries, in the United States for example
only five per cent of the energy comes
from non-commercial fuel; all the rest
is produced from commercial sources.
We should take a comprehensive view
of our power problem and see that the
quantum is increased. There is no
meaning in saying fhat reducing the
loss in transmission or better manage-
ment of distribution will give the
needed power; never. We want power
in a hig way. There should be an
emergency power plan in the country,
apart from the other emergency
created in the country. For instance,
Maharashtra is well developed and in-
dustries have come up and are also
coming up daily. I was surprised to
learn that last month when hydel sta-
tions were full of water and hydel
production was quite good, there was
power cut imposed in Maharashtra
because the demand is much more
than what we are able to produce.
When I was there I heard a proposal
was there; the Tatas had a power sta-
tion at Trombay and the Government
of Msharashtra and the Tatas have
decided to jointly increase the power

production there, [ showld say: do
not depend upon  ideologies; go
straight ahead with that project and
create 500 mws of power, becguse ag
facilities are already available it will
mean an advance of two years in the
commissioning of project;.in the next
three years it will be possible to
create 500 mws for the State of Maha-
rashtra which has a great demand for
power. Similarly in Tamilnadu there
is heavy power shortage and they are
thinking in terms of Neyveli and
Tuticorin, They are long term plans.
They should develop power in the
Singareni coal fields and iransmit
power to Tamilnadu and that is the
only way and it should be done on a
priority basis, Apart from whatever
general plans that you may have for
power, there should be emergency plan
for power also. Just as there is an
emergency for discipline, etlc, you
must have an emergency power pro-
gramme, People do not reafise this
priority need in our country.

People should recognise the vast
shortage of power in some areas. Take
for example Bihar, particularly North
Bihar. We are talking of these areas
where the power per capita is 10 kw
hrs. as against an average of 100 kw
hrs. in India. Whafever reforms you
can start it is important that Bihar
should improve in power generation.
It is the less power fed area. I would
therefore submit that we should take
note of these areas and see thal power
is supplied on an emergency basis. So,
vou must have a plan of programme
for 10, 20 years—a target plan. There
is a general plan for generation of
power. There should be a special emer-
gency plan for giving electricily for
the highly deficit areas. Otherwise it
will create a considerable amount of
hardship.

Finally I would like to caution that
very often here and elsewhere the
solar radiation is referred to for gene-
rating power, But we are not sure
of it, Research is going on, It will
take many years to come before it is
available for use. But the mhin im-
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portant requirement is that we must
try to produce power from proved
commercial sources We do not want
it in terms of kilowatts but we want
it in terms of thousands of kilowatts.

Therefore, I would submit that in
respect of power and water, necessary
step should be taken to see that na-
tional water and power Commissions
are set up as early as possible. Some
thing on an emergency basis must be
done 1n power sector for generating
power 1n those areas which are badly
in need of it 1 would only say that
this 1s the best period for us to adopt
new approaches and see that minm-
mum needs of the country in respect
of power and water are provided,
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afew 3 & fag afemw fagr &0 A
fal* #1 w7 g g @ Igiw w9
7avq @ 9v s faar 4r) A
FTHT w1 7Y afew 2w 7 7 oA FY
21w w2 A, ger? fawe et
7 gfem o7 Y w1 avrarar @Y sy
zfewr Y 7 Fiug &1 7T afew w@-
aq &1 famar war ot 99T It WY
are W@ g fgar 1 s v
gfew Y 78 F3w Ady a1t A wivE-
7 7 o I AW FY Avg gA-/TE
gy, afe s wif fainfr o a1 @
adt | zafag g & amr 1 fgg
& az sfawer #1 92 w=7 77 | 97 a%
79 W9A Af@anA 7 4f agerd, qau aw
EWIT 20 W AL AT FHAT § | WAT
32 7 AT §1% 456 ¥ 9T wEHr
W & ot &g fgaa, o fw 9% &Y
gt 71 9T :E T fofoar ) war
#dl 7 ¥ ¢ f gwa & wETC 9%
afquts w1 aweT I | I FEA TG
iz foar § fF g ad@Y &1 g
T & F1 gEry ¥ A dfawm
wgw § a1 ¥y e wY fr wfawT
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u azforg ? gy aw afear ¥ qfoede
®@ &1y g qoifa av g feafa
¥ 3u%r fadw 4 | gafey wmawsar
T a3 %1 ¢ {7 afgum v g4 797
ww T wifgg |

wWifes wfgsi #1 aga «=wi #7
et & 1 WA g, oW W 7
w T 2w Affas afesrT
AR ®1E 9T Y, FA@A g1 4T FrE
wifesd Aar g1, w7 I8F I FAr
w1 fga & g & a1 Ia! qar faedr
wifgd | gA7 OF WA AT TTF AT
TTHT T(FAT AT TR T FFT 14T
& & oy amEl agwl & I 00
qF gE9a S97E AT § A W IESy
¥y A Fe wifgg 7w aw g
TOET &1 wIE, WA, AT WY A
T T wwAT @, @) ag ad T R

s Tt F7 g ady faaar &
i gar ghaer 91 grige g
W& T FTAT F1T TEAT A6 TR
oF-gw fra 5, 5 FAT &3g a9 &,
¥ far faw W 7t @EET AAGT FaAw
WL &77 147 ¢ | (W HU wT §
grf #1¢ wix gifta F1 a91 79ai w)
W FT F IO A IIFSAT U F1AR
feqr st = gar, fawra gam,
faerr afw@?i 9T qamgdl s am &
sifw sz fad sty | s Pt &1 grara
ag & fr a5 16 397 w7 fawdt
s\ 37§ gru dar fear gar @ s
wa 77 fawar &

& ag Y wgar wgan g e fafre
qx ot @tfea Gidfr wrfegd | Fafrexd
N gEdr 7€ O Y w4 wgravEwar
§) 37 N &1 oar ¥ o gerw
¥ wroarT e w7 e fr
n_am g A A w7 aey &)

T Ffay Fqt & qwWT AR w7
F15-9TT ¥ XA FTE |

%1 gz W A ofr 7T ¥ wGQ
g7 f faar ofwasi w1 1§ gfasrc
sr 7 &, srar foar i wewt
wifz & akt & wiaw &3 wifgd
IR wgr i Gar FET §iEA ag @Y
FT AT |

W EATL 2N K Y4 AQ AW 6
w1 wfysre grea A &1 OF e
et w1 oY qwe ST & 1 FFFT oan #7
gar gar wfafafay  qd o zww
a8t T v | ®Aq @ 9T 10, 5
1 g7 wwefagi 1 oF #faw @)
gt SETT AT 7 AT 10, 5 FTfaA wrEdY
WA 7 &7 garq | foret W qqraat
w ot 2ft ez wiwse fag o)
R OF Fra ¥ qor at e wgs afe
w! ¥t 98 far &1 377 w41 5 9
T WETATT & WIAT § | a7 &7 gweo
o & g1 fF Far ardhr WA &
¥ &, w0 fEdr 2dvr wY oft ST A
HAT T § ) BH WHIC WLTATT HY
fadm 7

F & ar a3 wifngi & args aqq1r
g\ & waqry AT w877 & oaff
AT E |

for &t ¥ oz afqaw =390,
Fyfad M IR G? 0
dfqar ofsas & A1t ¥ g3 g At
FT AE 0 % | W A7 g7 9 qfema
st qgigmEg wimd v @
gy ®Y 7299 7 /99

gfaua #1 ©F fogra, qF Jar
o\ oF wer o wcfgd, @ famr
wrf o g wfere F7 wdsr aff foar
gvar &1
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€7 o sar 7 dfAq ST -
wred & fagra &) famr & qro woanT
YT Ik af comrerey agt woET fadt )
T T AT A F wEy g whEwr
® AT SATHATE ATGA | NETT HEY
st gfgT ey § ot wfger % gro
&Y 2@ 7 A § ) g aww 2wk et
® X691 & @< fwar @ &, W0T 3T
aif T & af 1w @ &
fog wwawx fegr mor it @9 w1t
F wgfead  sara o o€ ) govr At
§ widY ardy a0 & ¥ & orEA
T §

Tt weefa & sex wiemeor
# dftfer #Y ara w4t & 1 SRR W
wgr 41 % 20 & wda gt &7 fawr
feear smam wi< foedr g€ onfadi &
JuA ¥ fog %79 9@ W@ |
gafaa st 71 fos? gu wnai ¥
qift 3% W\ gt 9 77w wifg @ T 6
e 0 @ifed | g s foed
gt wfadt 1 3=r sew & fog waw
e wrfgd | gt 2w # Wi wie-
qig & forr #1E wgra ady g =nfEg
oIS FH ATE-ILET T FAATIIE
¥ T 0 st fedr wfosrdr ar
qEHT FEATAT AT WLTNTFA § A9
# gy oA § A FAAT-a oAt F w1y
Iaw! gar g faq ot &

siq 7 & fov ggar T1gan § fx o

F1 famefy SFTi 71 F9 AT 9TAT
fog aw W= ow fagral o7 1 T93
s\ ¥w wafaaat & 8 797 & w10
@R gl AW, IE AW WM TG 4 W
aft wragiT foar @1 @ o @ @
sty

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO

GCHAVAN): Mr. Speaker, Sir, I am on
my legs for a very brief intervention

(M)

on the discussion on the Motion of
Thanks to the President. I must first
of all, thank many of the Members
who 1n the course of their contribution
referred to some of the important as-
pects of the foreign policy matlers.
They have certainly made a useful con.
tribution and some constructive sug-
gestions. Some times they were gome-
what critical also. But looking to the
contents of the speeches on the major
issues, I get a very pleasant impression
I think, all of you will share it with
me that as far as the aims and objec-
tives of the foreign policy of this coun-
try are concerned, there appears to be a
general conmsensus and that I think is
one of the assests of our national
strength,

Mr. Speaker, Sir, in the course of
my brief intervention, I would like to
deal with two aspects of the debate;
one naturally deals with the foreign
policy matters bul ultimately foreign
policy in way, is a reflection of inter.
nal political and economic peolicy as
well. If I mention those subjects,
certainly I will be dealing with both
the subject together.

As far as the important matler
referred to in the speech of the Presi-
dent is concerned. I think, we have
practically taken a review of the entire
world situation. We  have tried to
refer some of the positive aspect and
positive positions that are developing
in the world today. And we have also
made a reference to certain elements
or forces which can be said to be of a
negative character. 1 regard to the
positive points, we have welcomed the
successful culmination of the Helsinki
Conference  where the European
countries had met to consider pro-
blems of their security, We have
welcomed it as one of the very posi-
tive elements among recent develop-
ments in the world, where two groups
of Powers have accepted the principle
of peaceful co.existence. They have
committed themselves to make an
effort to relax the tension botih in poli-
tical and economic matters as also to
seek areas where they can cooperate
with each other. Looking to the his.
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tory of the last two decades, this is
certainly a very positive development
which we have welcomed, The other
important development in the world
situation is the successful end of the
people's strggule in South-East Asia,
particularly the people's struggle in
South Vietnam, Cambodia and Laos
which have struggled for decades with-
out the help of any big power. I was,
really speaking a demonstration of the
very bad inherent strength of the peo-
ple against the forces of imperialism
and colonialism, when they depend on
themselves and not on any other out-
side force. I{ has been demonstrated
that if people fight with determination
and patriotism, they can ultimately
succeed. This certainly is some thing
not only good for the people themselves
in those countries, but it certainly
gives a sense of confidence to the
people at large. I would say that it
gives a sense of confidence to the suf-
fering humanity, that they certainly
could have a bright future, provided
the depend on their own strength,
on their own strategy and on their
own efforts. This is one more impor-
tant development that we see there.
Another major political event to which
we have made a reference—] am try-
ing to categorize them, but they have
been individually mentioned there—is
the African continent. There, ‘the pro-
cess of de-colonization started afler, I
would say, the defect of fascism in Por-
tugal itself. So, as a matter of fact,
the process of de-colonization started
at home in Portugal; and then, this
wave of de.colonization started in the
Atican continent; and we see that a
number of countries. So which men-
tion has been made in the speech of
the President, have declared their in-
dependence and have come into their
own—which is a positive factor. But,
Sir, if it were only these three factors,
I would certainly Thave said that
things were very rosy and that we
should sit back relaxed and say: “Very
well done and now very little remains
to be done as far as our nation i8 con.
cerned,” But, unfortunately, that is not
0. When these things are making

progress, when nationalism has suc-
ceeded in certain areas, those forces
which were defeated, have not accept-
ed their defeat  with any grace.
They cannot, because it is not the
forces but, really speaking, it is the
interests which are defeated; and the
vested interests never accept defeatso
easily. That is the basic thing; and,
therefore, they have now changed their
fronts. They have changed their tacties
and methods, théy have changed their
ways of doing fhings and changed the
areas of functioning;; and they have
changed the instruments also. That
1s what we have to see, because they
are not going to accept that as the
final word, because they are not only
nations or only groups of people, they
are dominating world interests which
can depend only on their capacity to
exploit, and if at all have to under-
stand these world forces ultimately,
we must understand them in their cor-
rect perspective. Therefore, they are
trying to find out some other ways,
some other methods.

16 hrs.

When they saw that their army
itself could not succeed, and would
never succeed,—that is one thing

that is very clear now—they have found
out some other ways. The other way
is tryving to divide the developlng
countries, the non-aligneld countries,
trying to get those elements in those
countries which are favourable to
them. Here I would lke to differ
slightly from Dr. VK.RV, Rao, if I
have understood him correctly. There
is nothing like internal Fascism alone,
1 do not believe in that sort of thing.
Fascim is external as also internal
External Fascism has an  op-
portunity to work mainly on internal
base which is narrow, There is
always some base of vested interest In
soclo-economic fleld in a country on
which they try to  build themselves.
They make use of these forces also,
That exactly what is happening in
Angola for example.

We have welcomed the independe-
nece of Angola. We have welcomed
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the independence of Mozambique, But
whbat is bappening in Mozambique
and Angola tbday is an eye-opener.
We find -there the real representative
of all world reactionaries, all reaction-
. ary philosphies, the imperialistic or
neo-colonial economic policies, the
racist policy. South Africa is the
epiteme of neo-colonialism. Today,
South African forces are making an
armed intervention in Angola, They
are sending their armed forces
to Angola. This is what is happening
in Mozambigue for example, In
every colonial country, there are al-
ways cerlain elements. There is an
army trained by the colonial powers.
If that can be made use, of, they
certainly try to use it. There are
some economuc, vested interests which
can iry to assert themselves. Because
they have no further opportunity,
they would like to give last battle.
That is what is happening,

These are the negative elements to
which [ was making a reference, and
these negative forces are not merely
seen in the distant African continent.
They are in the Indian Ocean, they
are in South Asia, on our sub-contin-
ent. What is happening beyond the
borders of our country and perhaps
within our own country?

I heard arguments for and against
the emergency, why it was necessary,
why it was not mnecessary. Let us
now take it for granted that it is a
realily. Now we will have to find out
why it came about. When you ac-
cept that it has come because of cer-
tain basic reasons, political, economic
and social reasons, we have to accept
that reality and try to make a crea-
tive use of the emergency. 1 would like
to deal with that aspect along with
other matters,

What was happening in the coun-
try? I hearq with rapt attention the
speech of my hon. friend, Shri Pras-
anebhai Mehta, He said that the whole
thing was linked up with what hap-
Pened in Gujarat. T would say, not
only Gujarat; I would go even a little

(M)

before that. What happened in the
last few years in the country? I
think, it is your and my responsibili-
ty, as representatives of the people and
as advocates of democracy, to look
back as to what was happening. Let
me think aloud with you.

When we say that we accepled a
new Constitution after Indpendence,
when we say that there was a tryst
with destiny, when we fondly quote
our great leader Nehru, what were its

implications?  [ts implications were
not merely the transfer of British
power to us. But it was a commit-

ment to our own people for a socio-
economic transformation. This is the
tryst with destiny. For that matter,
the Parliament was created, The
soverign Parliament is the expression
of the will of the people. About some
nther democratic institutions in which
all our members have faith, we have
no less faith than what others claim
to have in those democratic institu-
tions. The political parties as such
is another institution of democratic
culture. The courts are in institution
which is necessarv for the functioning
of democracy. I is sll right. But arc
vou tu go by only the forms of demo-
cracy? Are you going to take shadow
for substance? What is the substan-
ce of democracy? What is the basic
objective for which we have accep-
teq democracy as sn instrument n
India. It is the gnrin-econnmic trans-
formation.

What have we been nhserving in the
last few years? Kindly excuse me
if my phrase is not so elegant. I
think, it is a common man's phrase
if I may say so. At least I have
felt, functioning on the Treasury Ben-
ches, functioning as a citizen of India
functioning as an old freedom fight-
er that there wag a game of ob-
stacles going on all around. This was
all that was happening. There are
many plus points in our internal situ-
ation. In the least 25 vears, we cer-
tainly have created many important
assets in our countrv. we have bullt
up great talent in all fields, in the



191  President’s Address (M) JANUAKY 8, 1976 President’s Address (M)

{Shri Yeshwantrao Chavan]
tecnaical neiq, in the scenunc nela, 1n
the agricultural mneld ana so ou.
we nave created new julra-struct-
ure. we have builf a very big diver-
sibed indusirial base in our country.
We have developed some umportany il
stitutions to which I made a rererence.
But having done all this ultimately;
one was feeling that we were nol ex-
ploiting or making use of all the pot-
ential strength and assets that we
have built in our country.

What was buulding up was sense of
frusiration in the couniry. I we
allow a sense of frustration Lo buuld
up; 1 would say; that itself means vn
end of democracy in the country.
This is a basic thung. 1Lf people 1eel that
with all their strength and assets with
all the democratic institutions  they
have got, with all he political sov-
ereignty that they bave got, they are
not likely to make any progress lo-
wards socio-economic transformation,
that is the end of democracy itself.
Democracy means faith of people
themselves. The moment they feel
that they cannot make any further
progress through the [nstitutions that
they have created and to which they
are committed, once they get that
sort of feeling, that is the end of
democracy.

Some people tried to see democracy
in a particular sense, whether they are
allowed to speak whal they want
whether they are allowed to
Iunction as they want. I think,
the phrase in Hindi :s Manmani,
This is a very expressive and a very
eloguent phrase that I have found
in Hindi. If manmani means democra-
cy, well, T must say, the time had
come to say, stop it. Somebody had
to say it. Somebody required 1the
courage {o say it. Fortunately, in the
person of Prime Minister, we found a
great leader in India who could say
that. So, it 18 not merely a question of
what happened in Gujarat. But what
happened in Gujarat is certainly, an
illustration of it....

[ 1]
An Hon. Member: Stone-throwing

SHRI YESHWANTRAO CHAVAN:
Apart from stone-throwing, the violen-
ce as such is bad enough, and I am
sure that Mr. Prasannabhai Mehta
will not justify violence. Now, may
i ask him another que$tion? Even
for right or wrong, can an elected
representative of the people be forc-
ed to resign? Can you gheraoc a
Member somewhere outside the House
and ask him to resign? Will it be
justifiable? If that happens, that
is the end of democracy. What was
happening was an organized attempt
by very eminent people, because they
were accepted as eminent people by
some people, they had their own place
in the political life of our country....

SHRI P. M. MEHTA: The point which
I made was this: the movement was
financed and encouraged by the Cen-
tre.

SHRI YESHWANTRAO CHAVAN:
You have made your point. Now, let
me make my point. 1 am taking this
only as an illustration. An organ-
zed effort was being made in this
country to create a political vacuum.
What was happerung in Gujarat?
It was not happening merely in Guja-
rat. Tt was intended to be spread
throughout India; it was supposed to
be done in Bihar; it was expected that
the same thing could travel from Ah-
medabad to Bombay-—a shorter dis-
tance. But Bombay proved to be lit-
tle stronger for them. I must con-
gratulate those people, The idea
was not merely to confine themselves
to State Legislatures, but if they
couldr—and they wanted to they had
plans to ultimately reach the major,
important sovereign body, this august
House, If a vacuum had been creat-
ed in India, ean anybody with his
hand on his conscience say that there
would have been democracy in this
conntrv? And this. only because
some people wanted it to happen that
way!
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What 1 was trying to draw atten-
tion of the House to was Lus ‘L he
major respousibility, ithe major com-
mitment, was to achieve the socio-
economic transformation. The other
ibiogs are imstzrument, of thal irans.
formation, once we accept this basic
position, We must realise this. It is
not merely that we are in the times
of Emergency  Certainly there are
some good advantages which have
come out of this there 18 more dis-
cipline, there i1s more production,
there 15 more orderliness These are
imporiant things as they are, hut [
would say that these are elementary
things. They have to be there, be-
cause without these things no demo.
cracy can ever succeed We were
thinking of democratic plannming, and
we have made an atlempt at it we
have partly succeeded, and partly we
may not have succeeded What are
the resources when we are planning’
There are some trangible resources
and there are some intangible resour-
ces Money, men, electricity and water
are tangible resources and they are to
be made use of But the intangible
resourceg are equally important, and
they are the unity of the people to
make use of these resources in a
planned manner and the determina-
tion to go in a parbicular wav with a
particular speed with the determina.
tion to achieve those targets 1 think,
because of this game of obstacles
ihese intangible resources which ere
more vital than the tangible resources,
were pecormng scarce In our coun
try Disaipline, and as a result of
which 1 was very pleased to listen
for the first time the Steel Minister
getting up and saying that the targets
that we have fixed for this vear have
been completely fulfilled Jt was a
moment of joy, a momeni of pride
and I hope we get opportunities to
say that for every achievement 1n
every fleld, in the economic as well
as the political field

This was the situation that was
developing in the country and if we
hwd aMowed ths to proceed further
T840 LS 7

(M)

what sort of an image you could have
in the mnternational field?” If at all
you want to be effective. in the 1n-
ternational world, you must be in a
position to say that this 18 what we
are able tp achieve in our own couns
try and this is what we are
trying to achieve During the last
feww weeks, a few months I would
say, 1 bhad occasiong to visit g few
of the western democratic countries
or, if I may be permitted to say,
the so-called western democratic coun-
tries and 1 had occaslon many
times to discusg tius question of em-
ergency with them and I saw =a
sort of frenzied criticism a complete
ly malicious and mis informed critic.
1sm and sometimes they used to ask
‘We are saying so and you do not
think what we think about you is 1m-
portant’ 1 had to tell them very
respectfully—naturally our Foreign
Minister has to be very respecttul
when he talks with others, even with
you Gentlemen, he must be respects

ful

SHRI VASANT SATHE
That 1s natural

SHRI YESHWANTRAO CHAVAN-'
Perhaps yes 1 told them ‘Certainly,
ves What vou think about us is im-
portant and we should care for it but
in our priority what we think about
ourselves 15 more important tor us You
may think whether we are democratic or
not or whether we have got the free.
dom of speech or whether we have
got the so-called free Press or not
This is what you think, but let us
go and see what the large masses of
India think about it Ultumately,
that is the final proof May be an in-
dividual here or there or some group
of people here or there may criticise
us But, like a magic 1t was sean
bv the people, who said, ‘Well, this is
exactly what was needed to be done'’
Bometimes, the polticians learns from
the people I thunk all the  time
the politicians learns from the peopls,
In a democracy, people are the great
teacher and when thus emergency was
declared. we saw people saying, ‘This

(Akola)
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Was exaclly what was needed to be
done.' It 15 a good thing that (s
15 done, That was the Hnal veruict
8nd & more important verdict against
which you are complaimng.  All the
speeches that I have hearq on the
other side are not speeches against
what the Government has done, but,
really speaking, they are complaining
that the verdicl ot the people has
gone against them and they just can-
not be justitied, That 15 the basic
thing,

‘Anereivre, 1 would say, what we
are passing tniough accoramg 1o e,
1s 4 very importlant phase of  histury
or pertod o1 the posi-iidependence
Intia, g very unportant phase ot lus-
tory. it can be a greal phase ol his.
tory, this ume we (00K a4 ratuer veiy
haid look dt ourselves, a hard lovk al
our metnods, a hard look at our 1u-
stilutiung and a hard look at our meang
and melhods ana as to how they should
change lhis 1s the (me As 1
told you, 1 am only thinking aloud
with you The emergency 1s continu-
mng. Now, we have to see 1t we ule
prepared to get the resulls ot this
thing. It 15 not just an emergency
Emergency is Just gn occasion to have
another look al things Many mem-
bers have said that and many
others would have said 1t that if we
had not done that, what happened in
Bangladesh would have been repeated
in this country. What has happened 1n
Angola or Mozambique or any other
country would have happened here. I
tell you from my experience in the
last one year. Let us fake for ex-
ample M hon-alignment move-
ment. What has happened to the
non-alignment movement which is
the most potent weapon of the
progressive forces in the world
today? Thanks to our great leaders
hke Pandit Jawaharlal Nehru, Tito
and his colieagues who thought of
this movement, thought of this prin-
ciple. They could do it because I
think they had made a very correct
judgment about the type of world
that was going to emerge after the

Second World War, there were pro-
gressive forces which were expunwng
and asseiting themselves, They had
crealed new nopes in mankind and
there were forces which were atter
distributing the world, interesied 1n
status quo. At that time it wag
necessary, lor lhberateg countries and
independent countiles, if they had to
succeed in their achievements and 1n
their gtrategies to remaiwn independent,
to follow their own methods. In order
to do that they had to accept the
principle of independent foreign policy
based on acceplanve of Pprogressive
socio-economic objectives. They lad
to transiorm the socielies, creale new
sucielies based on  svcial  justice
and egualily, remove the exploitatien
that existed in the colomal world;
and 1if they had to do that, they had
to iollow 1independent national poli-
cles They had to asscert their lib-
erty to act independently of others on
merit and that i1s how this non-align-
ment movemenl grew.

There were couniries which were
laughing at non-aligned countries in
the beginning. There wele speakers
even 1 our country and in Parha-
ment and you can (ind their speeches
ridiculing non-abignment. But, gra-
dually, we ifound that non.alignment
policy had been accepled as one of
the wvery important plans ot more
than 100 couniries jn this world. It
1s something very interesting that
when the big powels—big 1mpernal
powers, saw that this 15 making an
impact, they have resorted to some
diilerent tactics now. There 15 an
attempt of infiltration n the non-
alignment movement. There 15 an at-
templ to dilute the principles of non-
glignment. One has to be very care.
ful about this. We find that the non-
alignment movement mude an impact
as a result of deliberations in differ-
ent {orums, Whet they did in the
six special sessions in UN., for ex-
ample They gave a call for a new
economic order and the one phrase
that really speaking frightens the
imperial powers in the world is
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‘a 'mew ecodomic order’, We are
yer to put content in it, we are
yet 1o organise it. But after 1ihe
sery acceptance by the most impor.
tant representative body of the world,
of the declaration for having a new
economic order, they think there is
a basic challenge now, and new and
diflerent tactics have been started.
We have to be very careful about it
I must say that this new dialogue
or néew movement that has been sup-
ported by the developing countries in
the world today of having a new
economic order 1s somelliing where
wve are taking an attitude of co-opera-
tuon. We are trying as a matter of
1act, to test the will of the develup-
ed countries—whether they are willing
to accept certain programme of new
economic order. This i& going to be
the final test for them. It has to be
proved  whether—besides  showing
wish or mere talk of co-operation,
they wunt to make sacrifices {o bring
about eyuality; because in our own
country we are fighting for removal of
tht distance between the rich and the
the poor and we are emphasising
equality mn the country. Thc same
problem is before the world to-day.
As 1 have often said, to the world
wrenda to-day the first item is econo-
mic equality, removal of in-cquality
between the rich and the poor nations.
It 1¢ really speaking the basic problem
of world. Is the basic problem of
any individual country. This is, really
speaking, the major problem that *ve
face today. I would not use the word
‘leaders’ because that is a sensitive
word, but as pioneers, it is our res-
ponsibility to see that the non-aligned
movement remains committed to its
basic principles so as to fight the
process of exploitation the process of
de-stabilisation and the process of in-
tervention. This is going to be our
major policy. The negative forces
which are gnerating are resorting fo
rather very interesting tactics. 1 do
not want to go into the details'now.

India {s trying to build up good
relations with our neighbours and
this jis the basic plank of our
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policy. We want to develop friendly
relations with Nepal, Bhutan, Bangla
Desh, with Sri Lanka Pakistan, West
Asla, Atghamstan, Iran,—with every.
body.  What some of the big coun.
tries aim at is to plant the seeds
of suspicion 1n the minds of small
neighbouring countries. This is their
stratlegy. India 18 big and we can-
not shrink because somebody wants
us to shrink. We are what we are,
What are our objectives? We do not
want to impose our will on anybody,
We do not want 1o mnvade any coun-
wry. If at all our army was used, it
was used for the lberation of a
country. If at all we had made use
of our army, it has Leen used tor
peacctul missiong in some countnes.
We sent our army g places like the
Gaza and some other countries waere
there were wars. They tunctioned
there as peace-keeping forces.  This
18 our objective. We are certainly a
nationalist country believing in our
own independent foreign policy. We
certainly have our own social and eco-
nomic objectives. We are determin-
ed to achieve them, whatever may he
the difficulties in our way and I am
sure we will succeed in this matler.
So far as Bangla Desh is concerned,
we were shocked by the brutal mur-
der of their leadership there. But
even so, we said, it is Lheir internal
matfer. But, a malicious campaign
was staried saying that India was inte-
rested in ‘military intervention in
Bengladesh. 1 would just give this
as an illustration. This malicious pro-
paganda was done to create suspicion
in the minds of neighbours, among the
non-aligned countries, because most
of our neighbouring countries are non-
aligned countries. The Delegation of
Bangla Desh had come here and we
have had discussions with them, We
want all good to Bangla Desh. We
want their Independence. We want
(fielr soveregncy. We waal dhear 47
have progressive, economic and foreign
policies. We want them to be non-
aligned. We want them to be their
own mastefs. That is all that we
want We want them to remain
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pescedullyy, no communalism, no
seciarian, attitude, Their delegation
js in India today and in the
course of this week, we are dis-
cusging the problems of economie
cooperation and trade cooperation.
This is our basic policy. But how the
other countries are looking at it is the
maost important thing now. This is a
very complicated world and you can
face this complicated world by vour
clear thinking, your clear judgment of
the world situstion and the internal
situation, with determination, with
faith in the programmes and the poli-
cies which we have accepted. This 18
the only way to get what we want to
get. When 1 said, I was guing to
mention basic foreign policy issues,
these are the foreign policy issues
which I meant, But they are so organi-
cally linked with internal policies that
sometimes ] wonder how one can diffe-
rentiate between foreign policy and
interna] policy. They are practically
the same thing. It is an indivisible
entity., It is said conventionally that
they are the two sides of the same >oin.
I would say that 15 rather incorrect
It is the same coin and the same side
It is so togetber that vou cannot take
one position in international relations
and another position in interal mat-
ters.

SHRI VASAI T SATHE You can
call it ‘Advaita’.

SHRI YESHWANTRAO CHAVAN.
1 do not know this complicaticn of
‘Advaita’ and ‘Dvaita’, I bette: kcep it
aside. I quite agree as far as tae difle.
rent aspect of policy of the nation ure
concerned there is complete 'Advaita’
You cannot make distinction between
economic policy, political policy and
international policy. These are not
thréde different compartments. They
ar¢ three faces of" the same body—
Trimurti. Possibly you can call it that
way. ‘This is what we have to think
ahout at the present moment. The
President's Address has taken the
gerieral review of the world situation
and emphasised that we want to pur-

sue our basic policies of supporting

detenty supporting
mept, suppprting ouz n&ijhbow'lpg
coyntries, supporting the progressive
causes of Agpabs, the cause of justice

of Agabs, build, up friendship with
our Argb friends, with Ireqa, with
neighbouring countries and, even with
Pakistan. We have said that Simla
spizit is a bagic plank of our foreign
policy, We have made attempts snd
we will continue to make attempt:
I would say, positjve effarts to improve
the relations, Well, I hope, as 1 said
before that we will get a positive re-
sponse from our Pakistani friepds but
it seems they are very slow in their
response whether by result of sheer
habit or by their deliberate policy, I
do not know, because from what one
can see from the speeches that the
Prime Minister of Pakistan, Shri
Bhutto made in Sri Lanka ‘t looked
ag if still he has some reservalions
about India, But we have got
patience because we believe in Simla
spirit. THut is the only way we can
solve our problems. Pakistan and we
are so pear to each other that we have
no other way but to cooperate with
each other. The problems of the
people of Pakistan and the problems
of the people of Indim are the same
problems. Therefore, we have no
other alternative but to be friends
and to be cooperative with eacn other
and this is what exactly we under-
stand by the Simla spirit. bv dclente
and by co-existence. Ultimately they
are different names but it is
the same policy of cooperation. We
want fo follow this policy in the
international fleld. But let me warn
the House again that this foreign
policy will suceeed provided we are
strong in economic and pelitical policy
in the country. A couritry which is
strong at home can have better image
outside India. Some people come and
say what about your” image! This
image theory is a very interesting
theory. Your image can be what vou
aré. As some great man told the
artist to paint him as be is. Well. we
will certainly be what we are but
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what we are is not what we are cut.
gide the <ountry. We are, what we
are ngide fhe country.

Therefore, Sir, with the other mea-
sures ol policy that have been lawq
down, and 1 think py making use of
this new important phase in our
national history, trying to do some
creative thinking, and trymng to take
some creative steps so that this game
ol obstacles which was going on for
some time and endangering the demo-
eracy will disappear, democracy in is
rea] spirit will succeed ultimately

SHRI N SREEKANTAN NAIR
(Quilon) Mr. Speaker, Sir, my amend.
ment reads as follows

“hut regrei that the measures to
cherk the outrages by the bureau-
crarv and the police are not out
hned in the Address”

Sir, let me at the outsel admit that ]
am one of those who accepts this
Emergency us a reality 1 am one of
thuse who wants this Emergency to be
ut:lised to implement the twenty-point
economic pregramme in such a manoer
&« to benefit the common people af thig
country Therefore, I am pointing out
some of the excesses that are being
committed 1n the Stales in enforcing
the Fmergency

16 36 hrs
[SHRI VASANT SATHE in the Chair]

Sir, as the hon Mimster has sa'd, I
am also one of those who fought for
the fresdom of this country Sir J
have spent nearly six years in the
cream of my youth. in the hellish
prisons under the British rule After
the attainment of freedom, T was
thoroughly disappointed over the n
discipline, the inefficiency and the cal-
luusnus which hus permeated "all
aspects of social fire. With the de.
claratlon of !!mewmcy. there has been
» yast change in fhe couniry, a chahge
for The befter The implementation
of the 20 point economié¢ progrimmme
w'il be a landmark in the history of

(M)

ow onward marcienit we succeed in
tackling the problems etlect.vely, But,
for this. as has been pointed out by
the President in Para 6. Page 2, of his
Address. the full cpoperation of the
people 15 a must. We cannot afford
to shove op the responsibility on the
shoulders of the bureggicracy and the
police

Sir, power corrupts and we have
now got unlimited power. Therefore,
we have to keep a close watch over
the machamsm which has been set up
lo lorward the schemes of cmglemen-
tation The implementation commit
tees at all levels, the apex bodles and
the watch dog committees at the Cen-
tre and at the headquarters of the
States are intended to look after all
aspects of administration Apart from
the two States which are not bound to
implement the programme in all fields,
are all the other States doing 1t with
honesty, integrity and impartiality® I
wi'l say ‘No' 1 am afraid, criticism and
self-criticism which should form the
backbone of this scheme 1s badly lack-
ing The rights of the common man
are forgotten Because of the Emer-
gency, people cannot complain The
implementation commitlees do not
generally go into the mis deeds of the
Minmisters When 1 raised these 1ssues
in the implementation commititee in
my State 1 was told by the hon Chief
Minister of the State that a high
powered commitiee without the officers
will be formed to go into such matters,
But no such committee has yet heen
formed

Ay regards police atrocities, it is an
admitted fact that in Trivandrum, a
Police Inspector entered the house of
a poor woman and battered her in the
open He was suspended by the In-
spector General of Police, But, Sir,
the very next day, he was re-instated
in the same police station and he has
been allawed to go scot-free. I am
also reliably {nformed that a O&F m
the Mallapuram district shot dewd a
mad man on the spot witheut suffi-
cient provecation Qmne ¢f, his mub-
ordinates, Sir,.went to a brothel and
he picked up a quarrel with another
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customer, He fired three shots with
his revolver, wounding the other per-
son very seriéusly. Can this nappen
in any democratic country, I ask? I
could not raise these matters in the
implementation committee because
that committee has mnot met for the
past two months.

1 would earnestly plead with the
hon, Prime  Minister and the hon.
Home Minister that the intelligence
agency al the Centre should be toned
up to check the outrages of the Police
and the bureaucracy. The law and
order situation during Emergency is
not entirely a State subject., If the
Police and the bureanucracy are
allowed to strangle the rights of the
people, there will be serious conse-
quences in future,

I may also poini out that in spite of
the functioning of the apex bodies,
labour is getting a raw deal,

The Ordinance regarding honus is
being misinterpreted by the officers tc
the detriment of the workers. I had
to appeal to the hon, Prime Minister
to get a wrong partially redressed in
the matter of the workers of the Hin
dustan  Insecticides Ltd. 1 suspect
some of the officers have a diabolieal
motive to create disaffection am:ng
the wourkers and to bring down the
tempoe of production.

In the Titanium  Products at Tri-
vandrum. owned and run by the State
Government, a set of workers and con-
tractor registered and have been
working for the past 15 yeurs, have
been supplanted, substituted. by a
new set of workers and a new con-
tracior. When the workers protested.
they were arrested on the allegation
that they were threatening the integri-
ty and solidarity of the Indian Union.
What a heinous attempt to cover up
illegal action by the officers?

‘I earnestly request the hon. Prime
Minister to direct the States to set up
high-power committees to take note of
1he critiéisms made and carry out the
suggestions made. The . implementa.
fion comimittees in- +he apex bodies
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should meet regularly and thrash out
all problems arising out of the imple.
mentation of the twenty-point pro-
gramm® including miscarriage of
Justice in the administrative and police
departments.  Central Intelligence
should also be alerted to nip in the
bud atrocities by the administrators.

SHRI ANANTRAO PATIL
(Khed): Mr. Chairman, I rise to
support the Motion of Thanks on the
President's Address. A few minutes
back our External Affairs Minister
very ably and thoroughly explained
not only the foreign policy of the
country but also our economic, poli-
tical and internal policies. The re-
sults of the Proclamation of Emer-
gency which we have been experien-
cing are very encouraging. Undoub-
tedly discipline has been maintained
and production in the flelds of agri.
culture and industry is going up and
up slowly.

The most important part of the
Emergency from the point of view
of the people is the twenty-point
economic programme put forward by
the Prime Minister, If we want to
make it successful and very benefi-
cial to the people, we should not
depend only on the Government ma-
chinery OF bureaucracy, but party
members as well as memberg of all
other parties who claim that they
are doing work for the welfare of the
common man. all of us, should work
for the implementation of this pro-
gramme. If we do justice to this, if
we put our efforts for the implemen-
tation of this programme, from what
T have seen actually experiencing
during the last three or four months
of the change in the rural area, the
change in the aspirations and expec-
tations of the common people in the
rural area, including people who are
agricultural labourers, people with-
out land and also workers in facto-
rias, the results will be really benefi-
cial to the people, They think that
this Emergency  and the economie
programme have come as a gift to this

countrv in time.
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Now many of our friends from the
opposition have criticised the Procla-
mation and continuance of the Emer-
gency. That was purely from the
political angle, I leave aside the po.
litical angle of the criticism, 1
should like to lay stress on national
discipline, natiopal character and
national prosperity. If we look from
this point of wview Emergency and
the 20 point economiec programme
have proved very successful. All
those who are people's representa-
tives, whether in Parliament or State
assembly or zila parishad, should take
the lead in the implementation of
the economic programme and we
should not depend entirely on the
Government machinery such as the
collector or the commissioner or
other officers of the Government. If
we join our efforts with them and
if we co-operate with them, there will
be a great change and a useful change
n the rural area as well as in indus-
trial centres.

Bondeg labour system has been in
this country for centures Do you
know how those people felt when
they came to know that they had been
freeq fiom that system? In my part
of the country, to which you Mr
Chuarrman also Belong, we are taking
up the house building programme
for the poor who have no houses
We not only give money and house
site; we actually builld houses for
them and give them accommodation.
The Government is serious and sin-
cere in giving something to the have-
nots Some opposition parties were
charging that we are interested 1n
some wvesteq interests. They should
know that we are attentive to the
needs of the have-niots The twenty-
point economic programme 1s meant
for that purpose. I do not want to
quote the 20 points; everybody knmows
them. 1f the Emergency is continued,
we must take full advantage of it
and try to contribute in implement-
ing the twenty.point programme. I
do not want to take any more the
time ©f the House. I support the

(M)

motion and I thank you for giving me
this opportunity.

SHRI P, G. MAVALANKAR (Ah-
medabad): Mr, Chairman, I am glad
in a way that I am able to speak after
the intervention of the Minister of
External Affairs, Shri Y B. Chavan,
because I could say that it was the
first speech during the last three days
fronl the Congress benches that I
heard which gave me some 1dea that
reasoned speeches can still be made
from the Government benches. Skil-
ful parliamentaman that he js, he
tried to defend naturally the entire
gamut of natiomal and international
policies during the Emergency for
the last six months. He used what
he himself called a very expressive
Hind: word, man mam: [meaning, doing
what please; one's mind] and said
that man man: was being done by
some, not all, of the opposition par-
ties 1 am prepared to agree that
some people from the opposition side,
even before the Emergency, in fact
during the last 28 years of our free-
dom, not only from the opposition
but even from the ruling party, from
the political partieq in general, had
been doing a lot of man mani, 1
should respectively ask him: if man
mani is not to be done by the oppo-
sition, is man mani to be done by the
Government” Unfortunately he is
not here now to reply to my point

MR CHAIRMAN. What he said
was that whal the Government was
doing was jan mana,

SHRI P. G. MAVALANKAR: It
may be jan mani I am coming to
that. I am only caying that if man
man is wrong it is wrong for every-
body. It cannot beé wrong for one
sct of people and right for another
set of people And, secondly you, Sir,
interrupted me and interpreted from
the Chair that it wag jan mani and
S0, T ask if it is there, if what Gov-
ernment are doing is jen mani, why
close down fhe free channelling of
opinion ds expressed in various news-
papers and in the platforms? it
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reslly pedple at large 1n this country
of ONrs have such & massive suppert
for Emergéncy and if you are really
sayung that all 18 good, why did't you
do it before? Then, again, why are
you weeking that even a small little
opposition point of view which may
appear 1n the newspapers, not oh the
Radio'because 1t is a Government or-
gamsation and not a public corpora-
tion, must need be expressed” Why
don't you allow people to say ‘hat
the Emergency is not right? Why
don’t you allow this if a Jarge mum-
be1 of people are with you? [t :s
ail very well to talk about peoples
massive and enthusiastic support 1
:am congratulating Shr Yeshwantrao
Chavan for the skiiful reply he pre-
sented on behalf of the Government
But 15 it an honest truthful rep-
Iy?

Now cormung to my own points, I
would like to begin by saying that the
Presidential Address over a period of
many years had already bepome an
annual ritual But this year it has
been both more and less than an
annual mtual Ite significance lies m
not so much for what il says but ra-
ther, for much that it skilfully leaves
out!

Sir we all have a great respect for
the office nf the President of the Re-
public of India 1 would like to say,
however, that the Presidential Ad-
dress—specially because 1t 18 writ-
ten by the Goverrunent and approv-
ed of by ine Chbinet and then thereby
read out by the President—] am
bound to say so—is factually incomp
Jete, and it reveals lttle and hides
much. As far as Sikkim represen-
tative )3 concerned, I also join 1N
wighing him well and also wish Sik-
kim well ws part of the Indian Union
T may als¢ say that the Premdent has
figght}y ~expressed grief over the tra-
‘gefly Vit took place i Chas Nala
Wiwes. 1 would like to pay my:bum-
‘bl corifisience to the beresved Jamdi-
Yes, 1 hope that we all as Members
of Parliament would contribute as
much s# we can to the rellet fund.

Sir, an important powat I .would
ke to0 'mentien 1z the beginning is
that i the last Emergency session
our mghts were curtailed, not only’of
the Members of the Oppomtion parties
but algo of the Ruling party, and the
rights of the Independents and indeed
of all the Members of the House were
curtatded Now, dumng this sessian,
the hon, Speaker, after his/glection in
a TV interview in Delhi has said
“This> 15 an absolutely normal session
and I look forwa:d to a more orderly
and business lLike spession,” that is
meaning that Yhig particular session
we are mn Sir, if the i1dea of a nor-
mal session 1s that some of the Mem.
bers of Parhament on both sides of
the House are to be kept wn jail, if
rules are to be observed strictly in
letter, and rigidly and no dissenting
voice 15 allowed to be expressed legi-
timately if this 1z meant by an order-
ly session—and I see particularly
that Firhament < session has become
an orderly session this week'—then I
want to know singly this do wk want
an order which jg an imposed one or
an order which 1g createq and prac-
tised by ug all with understanding, to-
lexance and  «elf-disc:pline”  You
yeurs€® toid the country about
Acharya  Vinobajs ‘Anushashan”
which really should bind not only
the people of the opposition parties,
Independents and the citizens but
also the Government and the Mem.-
bers of the Ruling Congress party.
Therefore, Sir, 1t 15 no use saying
that this is a normal session, because
what wag abnormal in the last ses-
sion has now been sought te be le-
galised and 18 this being institution-
alised Part of the emergency regula-
tions have already been imstitutional-
ised The press has been muzsled
The proceedings of Parliament have
not been permitted to be sent out to
the people at large My esteemed
feiend, Shel Todreiit Gunta, hes very
rightly asked: “how can you permit
the censor to sit Were in Purliament?”
$ir, we éan decide here what mmst
€0 to the pecple and not go to the
people, But how cam @& censor, ®
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nominee of the executive, sit in the
independent Parliament and eay,
‘“print thig and don’t print that; have
this point and do not have that
point”, and so on? ‘Therefore, this
ig not a normal gession but a conti-
nuation of the Emergency session
with the freedoms of members of
Parliament curtailed. I need not re-
peat what | said in the last session
Moreover, I have moved 2] amend-
ments to the Motion of Thanks on
the President's Address, and I do not
want to repeat what is contained in
them.

The President’s Address makes no
reference to elections which are now
constitutionally due in February or
March this year at the latest. Can
s party outside Parliament, although
jt may be the party in power, give a
call to Parliament inside to extend
the life of this Parliament by one
year? If you say this is done consti-
tutionally, my reply is, constitution
can be used in a mala fide way or
in a bona fide way. The declaration
and subsequent use of the emergency
during the last six months and more
has been done in a mala fide way. We
oppose the emergency and so Wwe
chase to remain absent at the iime
of the President's Address. It was
one wav of showing our opposit'ion
effectivelv. There js an atmosphere
of unreality, a climate of artificiality
everywhere. Where is the free de-
bate. where i8 the reasoned argument?
And. where is the voice of dissent
being expressed through the radio, the
newspapers and other mass media? 1
only smell and see u sénse of confor-
mism and complacency everywhere
and i is growing everyday! The press
ja muzried. Freedom of the press is
stified. Free and fair reporting has
been bamished, 8&ir, a Free Press is
not enly the “Fourth Estate” In a de-
mocracy, it is indeed an extension of
a free: Parliament. I1f the preas 1s pot
free to report to-porivay, to reflect. on
#hat & being said here apd what Is be-
ing done in this House, what is the ure
then of having this sugust House?

(M)

Why should we come and sit here
and speak? After all, the entire coun-
try is our constituency. The people
outside must know what we sgy here,
how we behave here, what we de-
mand here, how we represent the
peoples’ anger and aspirations here.
But all that is stopped. During the
last session, there was no reporting
in the press. Now, in this sesision,.
there is reporting, but it is partial.
biased and partisan which is more
mischievous and dangerous. I have
already referred to the presence of
the censor in Parliament building. I
hope the new Speaker wi]l be more
sirict and independent. 1 said when.
he was elected, the Speaker must re-
mair. independent. Once a Speaker,
always a Speaker—that is a well-
known maxim But if the Speaker
were to become a minister, as in the
rase of Dr. Dhillon, what happens to
the independence of the Speaker? He
will look forward to the executive
government for the spoils of palitical
office. The Speaker becoming a Cen-
tra] Minister has never happened in
our country in the last 25 years,

As I said, our colleagues on both
sides of the House are behind the
bars. 1f they are really culprits and
if you have evidence to prove il, why
not try them in a court of law? Un-
til then vou should at least ensure
that the conditions in the prisons
which are appalling are improved.
The forture and the inhuman treat-
ment to political prisoners must stop.
The Draconian law of MISA is being
used in an absolutely arbitrary man-
ner; it is a veritable example of
complete manmani conduct by the
Government,

As regards constitutional Referms,
I am all for changes in the Constitu-
tion if they are for the good. But
can we honestly say that the Consti-
tution has come in the way of the
fmplementation of the .
policies during thége last 25 years
except perhaps in regard to praperty?
But that article regardifg sporperty
rights has been amended three or
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four times. Indeed it is the lack of
political will which iz responsible for
slackness in proper implementation
rather than the Constitution,

My point is that the Constitution
_must not be impossible, but difficult
tp change, and even when it is chang-
.ed it must be for the betler, to im-
prove upon it, to make the Constitu-
tion more democratic. The rule of
law, judicial processes and their
independence and the right of dissent
are the pillars of democracy and they
must always remain (n that, In
this connection, I would like to quote
what Pandit Jawaharlal Nehru said
about the judiciary:

“We must respec{ the judiciary,
the Supreme Court ard the other
High Courts in the land. As wise
people, their duty ig to see that 1n
a moment of passion, i, & moment
of excitement even the represent:-
tives of the people do not go wrong;
they might. In-the detached atmos-
phere of the courts, they should
see to it that nothing is done that
may be against the Constitution. ..
It is important that judges should
be people of the highest intagrity,
if necessary pecople who can stand
up against the executive Govern-
ment and whoever may come n
their way."

Thig is what Panditii =aid. There-
fore, I am saying, den't erode  and
corrade the process of rule of law
In faci. 1 ask my Conngress friends.
what do you wani? By changing the
Constitution, do you want to envisage
and ecnsure an lrremovable execative
and an irresponsible executive? Is
this the aim? And, {further, can the
- Constitution bind only the govern.
ed and not the Governmeni? A
-Constitutional Government ig afterall
a limited Government and if it ig a
limited Government, then the Consti-
tution must. limit- the powers of the
Government, Well, Sir, .I shall leave
the question of Constitulional changes
at that point.

17.00 krs,

Most of {he speeches made by my
friends from the Congres; benches
have referred to Gujarat. If 1 bad
enough time I would have gone in
detail. My esteemed f{riends Kumari
Maniben V. Patel and Shri H M, Fatel
have a'ready siated the . facts well
But I tell you that in Gujarat the
direct elections for the Panchayals
were held for the first tirae, while there
are many States in this great Republic
of ours where Panchayat elections—
direct or indirect—have not heen held
at all for the last five, seven, nine or
ten years Gujarat at least must get
the credit for holding these elections,
and for the first time, the direct elec-
tiond In this direct election 670
seats for District Panchayats and 3942
scats for Taluka Panchayats were
being contested. And when that was
done, what was the result? More-
over, the Congress friends are tolking
about incidenis of violence. But the
Gujarat Government rightly said that
in June, 1975 when elections to tne
Gujarat Vidhan Sabha were being
heid, at that time there were #7 cases
of violence. At that time, there was
presidential rule in the State and no
Government was there. As against this,
there were 27 cases only this time.
My friend, Shri - Ram Sahai Pandey-—
I do not see him here—referred to the
{wo murders which touk place. He
asked what about the two Congress-
men who were murdered? I shall
reply to my friend, Shri Ram Suhai
Pandey and others. The Gujarat
Government have already ordered a
judicial inquiry under the Commission
of Inquiry Act. Therefore, if the
Judicial Inquiry says that so and so
ie wrong, then it will come to light.
But until then how can you say that
there wag all wrong and violence? 1
see that Government and Congress MPs
are trying to build up a case against
the Gujarat Government in order to
see that this Government is out and
Presidential rule is  clamped down,
It is not good and honourable for the
Government of India to da like this.
‘Their allégations are politically moti-
vated, and they want. to.see that the
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Gujarat Government which is legally
established by the consent of the
people, janmani in Gujarat, is out, It
in future the janmani says let them go
and let the Congress come, we will
accept it. But the point is: let the
people say it. You also cannot do it
through defections; you cannot do it
through false and fabricated propa-
ganda, That is my point,

After all, Sir, why do we have 3
concern for democracy? You, Mr.
Chairman, are coming from an area
from which I do not come. But it go
happens that you and I know and
speak the same language, Marathi

The great saint, Tukkaram said
‘FEEE 97 cad T |

“The house of the cmtic should
be 1n the neighbourhood The
eminent British politica]l  scientist.
the late Professor Harold Lask:
said:

“A Government always learn-
more from the erilicism of 1ig op
ponents than from the eulogy of its
supporters.”

I am not 1n the hatut of making per
sona] altack or, individual criticisms
I have never in the past referred to
“Maruthi” in my speeches. Bui lel
me flell you that 1 feel hoth amu-
sed and distresseq when I see Con-
gressmen in high posts and at lower
ranks remark wildly competing 1n
flaltery of the Prime Minister and her
20-Point Economic Programme No
less a person than the Chief Minister
of Maharashtra says that this 20-Point
Economic Programme is the Bhagvad
Gita” of modern times' Sir there 1s
a limit fo flattery. An academician
and a former colleague of mine in
Ahmedabad savs that the 20-Toint
Programme is the ‘Magna Carta' of
India! Sir, have these gentlemen read
the “Bhagvad Gita” or the “Magna
Carta™?

Democracy essentially means a dia-
logue, which ig taking plare right now.
Why don't you allow this dialogue to
take place “outside? Mr. Chairman.
Sir, democracy esdentially means . 2

(M)
dialogue between the rulers and the
ruled. 1t 1s a dialogue between the
majority and the minorily, It 15 a
dialogue between those who agree and
those who don’t agree. Majority rule
is just a means. Democracy 1s not
& synonim for majority rule, A tacit
or explicit consent of a minority  is
hecessary. Therefore, I would like
to say that by silencing different opi.
nions and opposite views and by silen.
cing dissent, you don't necessarily des.
troy them. You don't really ‘elimi-
Date them. They go underground,
When opposition 15 muzzled, you get
a distorted picture. The best course
would be {5 let opinions fight with
vpuuons If opinions clash, the jan
man. will decide, which is right and
Wwhich 1s wrong, | entirely agree that
the Opposition must behave. Not anly
the Opposition, buy T must also pehave:
all of us must behave. But if all must
Lehave, should government misbehave?
Should a Bovernment mishehave---not
only this government, but any govern.
menf —the governmentg today in Guja-
rat or Tamil Nadu as well? If Oppo-
sition parties misbehave, should gov-
ernment also mishbehave? Should not
Government also learn some Jessans?
Should  they not pav head to the
warnings of the time? I am ronclud-
ing, Sir.

MR, CHAIRMAN: You were ton-
cluding two minutes back.

SHRI P G MAVALANKAR' Gov-
ernment also have duties, and they
should observe anusashan, Anusashan
is the need of the hour, Why Ao I
say this? After all, I do not belong
to any party. I have never belonged
to any party: during the last 28 years
of our Freedom, I have belonged to
no party, no group nand no blec. I
have remained as a non.-party-man, in
this vast republic of ours, like the
average Indians. ‘Thev vote for a
party, but they don't belong to any
partv. T ask: Whv have thie, sup-
pression of dissent? Why._should you
suppress opposite, differing points of
view, and suppress them under such
dictatorial powers? Wby not have a
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[Shri P. G. Mavalankar]
dialogue which goes on continuouslv
and freely? Let the minonty be
there; try to persuade the minority,
attract it towards the majority, so that
the minority also may have the right
to persuade the majority and reduce
it to a minority throygh the Janmam,
through the people of India.

The need of the hour is not confron-
tation. The need ¢of the hour 15 a
careful, considered re-cunciliation, re-
concillation 1n the national interest,
apd natipnal re-concibabon  and
national endeavour for attacking the
colossal problems of poverty and un-
der-devdopment Sir, my voice may
sound feeble, I am a lone individual
I do not want to speak in arrogance
I am speaking in all humlity., Tagore
bad said “Ekla Chalo re™. If you
and I have to go a@s ‘Ekla Chalp re',
even withuin the Congress party, you
may go ‘Ekla’. 1n spite of the majo-
raity, why nol”>~-We should be
ready to ge along the nght path
alone, for 1t 15 pos;mble that the
majority may not have the whole
truth; and the minority may
have pome valualle portion truth
Therefore, 1 appeal to the Prime Mims
ter and to the Government—if my ap-
peal has some substance and value—
that in the interests of the nation, we
should look at national problems
nationally and tackle them democia-
tically; and let her. therefore, end the
emergency, external and internal and
restore normalcy in the right sense
because. how long will we tolerate
this kind of untruth and fabrication”
‘We must hear the people's voice and
the people’s wvoice as reflected here,
and we all must constantly hear the
Voice of the Almighty which 15 guid-
ing us all 1n our lives and on thas
Earth!

MR. CHAIRMAN Mr

P
@ e W (pwrd)
mmmﬁ%mwa
¥ W wag 9w 0@ #, vk wfr A

wiwAT W W §.

Damodar

MR. CHAIRMAN: Before Mr, ‘Da-
modar Pandey continues, I have to
say that I have a list of nearly 30
more Members from the Congress
party, and about 5 from the Opposi-
tion parties, If you want me to
accommodate the maximim number
of the remaining hon. Members, would
you agree if 1 give five minutes?
Would you restrict to that, because
after all, there are going to be repeti-
tions.

SHRI D P JADEJA (Jamnagar)
Very few Members from the Con-
gress Party have been given an
opportunity.

MR. CHAIRMAN: Your name is
not there in the list at all
st qAnr o wanfs Famg,
mrez 1fa Y & wrw whwwrTor e
| WA 372 AACTI ¥ afq A
¥ omx e feg ¥ 3w TAGH &
afi & w7 & v adt Fgar
qI(A FAR * /1T F, 74 % Afafqfy
Ty Afgqa &, & oezafa s &1 gza
q gmae FATE N
az v 1AT waw ¥ % 3w w53

A FT MG I HART 97 JOWAT ¥,
%% ag7 wius arfs Framh # 1 7w wET
] ®ré sfqwaifes & gafi fr g 797
A 372 WIZT FH B, 37 & wATAT TG
300 WAl & wH fows g1a, 1975
&, Fra=r w21 & wf ¢ 1w ¥ F®
®r a7 ¥ gwzTy afr gf, e
aga = gozard g€, fov 4 300 Ay
WY A | Tw ¥ wwe giar § fa s
wTAT F Ry £ € wrems of feafagi
A &m %77 2, feq 1w ¥ ¥ WA
¥ar w73 &, fom a0y & AT §E @ aH
¢, I9 O azAT T X ¥ §

vifeerft oy ¢ fs a7 & a‘-r
Ty, ot 2, 3A W Wt 7
fafea s ¥ ¥ Ga-w,.inm {tn i
wa & 7f, gHeAr 1965 A NP wwaAT



217

wzrr 7 g€ ), fow & 268 wraeft ard
oh: ® | WIT WY T GW FT ATSYT T
f& g7 268 wayQ & ofcarct w1 o
a% qw v W weaw Agf frer i
it ot frrre § fie oo & awA R
g wrvy 7@ & e o Wfeat aoee
& mfty wer Y 8, @) weRARwR A 5
o w=Rww 2T 19 fag gvww g
awt & fw v awmi w1 o
< fgr mar &, Y fam &1 USawr
A fway gt &, § Y gET Y AEIEA
A ¥ ot ¢ | Sfex ggaz qae ¥
FNA F A U8 gAT, WAL 7 AT
% IA & wogAwT Tar fawar g,
at 37 wugx qfen<i &1 Far gEow
2t 2, 39 &Y HTqAT # o qAFA B o

T T #1E gaArd FETy A AT
] v7ar 8, 91 99 % a0 oF A s
FERWT & w7 7 foaar § 1 w0 F1§
d¢% FA19 ¥ fede & ¥ EA 7 qran
1, W1 guigam WA g 9,
AN FW F FU qIIN AT 5T FT FA-
Aww famar &1 #F53 Foear ‘@3qr
FRAG R T OATE 7 T A Ew
F1 vy 27 F fog gl & w9 7
FAr Fred &, w0T 1 F9EAT FA
9T I KT FAT TH FHITETH FEANA
fagar 1 gz #1947 97 a=ft & qq
wwe faar g, @1 ST ST wrS FgATAT
R §4 §, I7 W oF Gur o SRR
a8 Fadm, w4ifs om Fivaw oRe
1936 § &AT 4T, I §AHG Tg F#AT WY
Al & 97 Tt oY fy i @ T ¥
wiew q=eq & 917 q14AT AAGT WY g AwFAT
g, W= @Y 599 ¥ wiew aveaig qia
1% wogdt & fog fasft oodeavm £
sgacy” Ay # vf 47 ) o feafy F
qTx IT A R R AR @)
fafray, ¥awr womT Wt s A
sErafa kY | g7 <@ agrqfr &

g, wow & ¥fe 3w w1 o9 a@ o
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Wt s am wifgy fe aw wmage
Aadr 2§ weHrean) o -
FAwTw imer i adg g o
frg %o qure & fe <fs 1086 =
wtwT ow faegw wee-efew &t
q71 &, 7 fag 98 %) gow www IO
g 1| g5 7 £1E o7 O & 707 A5
et wrfegT | wx Ia ¥ gET FW A
qeaTe FN fasr awT & AY w A iy
7 oY wwg7 @ § AR TW g
AT fad g7 FeqaT BT AT 7u
g F%91 | g7 7 fow aw@ § afraga
A1 3% a2 F g7 e97 a9 a5y §
oy 37 ¥ @ 97 37 wfafafe ¥ 3
aF It ¥ fawre 52

U 9T § A A9 wEA &
T 1952 FT A AET TIT 47, 1972
T 39 F AT 7% OF 47 faw vt
TN, ITH FH FT F GOR T I
¥ fat oifw, sa®r grer & fraay &
£3 9917 & 359% fay 0F samwz wRAY
FAT 9T 1 IIFT FATIA 6T 1073 ¥
Or W) WIS ZT WIT A AP ATHET
FIeE TIPS {9 AT 8| WA
o 43 &1 a7 @r Aft w A5 £
wad ez Usige & 1w Ay ST £,
F@T AT Ha g gAT & 7 99 §3 I
& arayE & gar & faawt ¥ afada
7 ¥ fag AN w7 T A @
g oY T ZH O AP w4 AT AW
AT #7 wigm § gAry A0 AR
ey T & ew Aed § v oaw
Free wXra 7 gfades 91 gar § 39
FedT ST AT FNT I FIALT AT |
TS uHeHz faw SHFT A9 £

HIK 9T T FAT IeATEA FT 1T
A § Al 7% I1T W W 49 HqA
e &4 wfg@ f& gw @Y sfas a0
qte &% & | s&fog iy Foerar o gchw
qUEEar g7 W wErT 8 freed
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[sht maraz qrRa)
aTeT e q, @ @ e o
Wi I fasrer 5T T ) W W
w ufas gvft & fF wmr g¥w
g ¥ foer gaaTeee &) 99 g W
¥ FT W W FT IWF HT qAO
fafer & 1 397 A ardt wagar , fadh
A &) 7@ A & geEw F owr o
gt 2, am ¥ Ary ot gw w1 AW
FTEAT 93 AET F AgA AF qrAv
qEM WA gat fam w ¥ 2
g ¥ 19 Sz @®F g F A=
qar 7@ & faw 772 & ;AT W1 /Y-
., AT FEIAT AT AL FT ARAE |
¥fe Zor Y wroar qrfzd @ w1 oA
F4AT g 9¥m | gafen 79T garT ¢
f& wgT a5 g A% Aey afew F S
g Trfgd | faadft o 57 9517 &
e iMoo A v gE g @
@y fFu au £ 39 7 99 771 49 fFar
ar =fgm ) 77 A gvw wfaEr ¥
w1 fray @ f 397 3 ar w7 frar 2
A 97 % feaar arr g 1 91
T A | AATT AT FTH FH TG,
HI7 { B °UF AN T4 T € A
gEA & FIger Il ¥ IRAT 77 8%
g =rfew | /¥ & a2 gw W@ faaa
¥ w7 IW A oA T AfFT |
w1 med gy wfgy fr aeha dwew
W13 378 T A GTHATE G | gF FY
saeqT gAY =g | ¥4 ¥ fag oy
g ¢ fis fwadt WY wiee aferm &
o F & fem 9@ W &9 A
arz uF aw gy § fF aq o o 7@
gz gk, Ry feareed go a1 w1
wTE TEarmd #51 O T AT w0
gt ¥ §9 qure fag goar 3
faaat x1 q=T 5 ¥ faq gamy fag
AfeT I w1 wrw ax% v & Fow faeft o
FOw @ @), d57 W & ) g A
fm B e H, 39 WA

oY 4% o A fear wn, Ao ge
s 37wy & ot ¥ ol
AT e g )

W ¥ Ala AR wrwria g
wgai @ Y& foam ) 39§ aga & o
AT TC IT KT AT A 7Y Fvar Nfwa
at garfma gara @ fax § soAd
gfawrdl g7 gifar 57 srUF 77 °7
fe 7 w1 w7 dar wrfgy § qwm
RIT a7 TR & AgT 92 3T§ | 3T 0
WEA A A1) FA(AQ AT AW B
fr st siaefa &8 gvar faaar o
AT ¥ I(MT F AT W gETT
faq @ 2 33 F1 amA FIF A I
JFEqT 1A Mgy AT IAAT 9rMA
grar =nfzg

AT w14 &Y g ¥ wwar g fr
gw faa ggrarr frafa 7 v &7 8
Iqn arv 7 fRaql @ orogy go-zfe
g1 97 341 77 AfFA 7 J A5 gHEE
wez fam a31 gur 2 IAET T w4
AT ATHT U9 5 1 ——TF 99 FAIT 2

SHRI G VISWANATHAN (Wandi-
wash) Mr Chairman. I would like
to guote two or three sentences from
the President's Address

“Groupg and elements of widely
differing persuasions jJomned to-
gether to paralyse the country's
economic and political lufe They
clutched at every opportunity to
create confusion in the minds of
the people and to foment chaos and
disorder Their activitieg seriously
threatened internal security"

The Premdent has pointed out the
danger before the country, and it 1s
our duty to locate and identify such
forces which are working against na-
tional sovereignty and integrnitv T
do not have much time So, let me
take up immediately the two speeches
made at a recent Conference in Coim-~
batore which was held by the ruling
Party in the State of Tamil Nadu.
This speech, which was delivered by
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Mr. Asaithambi, one of the leading
lights of the DMK and Chairman of
the Tamil Nadu Tourism Corporation,
was delivered in the presence of the
Chief Minister and other Ministers:

“We must announce our War
plans here and now. I have somne
suggestions to make. We must con-
vene the gession of the Tamil Nadu
Assembly early next month and
pass a resolution declaring Tamil
Nadu an independent State. Mr.
Karunanidbi, should announce the
programme of elections immediate-
ly. He should hold the elections
and not the Centre or the Election
Commission. For convenicnce, let
him hold elections to Delhi Parlia-
ment also, but this should be with-
out prejudice to Tamil Nadu de-
claring ity independence.”

Again, he says:

“We should remember that
Bangladesy, became independent
only because its demand of auto-
nomy was not conceded and was
sought to be suppressed. We should
tell Delhi that what was good for
Bangladesh could not be bad for
the people of Tamil Nadu.”

This was the speech of Mr. Asai-
thambi. There wag another speech,
and the speaker happened to be a
Member of this House and he
threatened civil war in this country.

These are the speeches that are al-
lowed in g State by the State Govern-
ment. When we ask, when we de-
mand, that this Government should
not continue after the expiry of its
term, there is a pertinent question
put to us, especially from thia side:
“When we have extended the term
of the Kerala Assembly for six
months, will it not be discriminatory
to refuse it to the Tamil Nadu Minis-
iry?" But, if there ig any State Gov-
ernment which allows such nefarious
activities, anti-national activities, that
State Government deserves to be dis-
missed, whether it is Tami} Nadu or
Kashmir or Madhya Pradesh or any
other State. Thig is my amswer....

222°
(51),

SHRI R. R. ULAGANAMBI (Vel-
lore): On a point of order. We pro-
test against this. He is mis-quoting,

SHRI G. VISWANATHAN: This is
a tape-recorded speech and I am
quoting from that .([uterruptions),

MR. CHAIRMAN: He is taking the
responsibility and is quoting it

SHRI THA KIRUTTINAN (Siva-
ganja): We strongly protest against
this He is mis-quoting,

MR CHAIRMAN: You can say this
when your turn cOmes,

SHR1 R P ULAGCANAMB! How
can he clayim thay this is Govern-
ment's statement?

SHRI G. VISWANATHAN: 1 did

not say that 1t was a Government
statement,

MR. CHAIRMAN. He hag not said
that it i a governmeni statement. He
is quoting and taking responsibility
for that. You can contradict him
when your turn comes and say that
what he hag said is not true, if you
have some other documentary evi-
dence. There is no point of order.

SHRI G. VISWANATHAN: Mariras
hag now become a centre of anti-
national activities. I would like to
draw your attention tg some of the
recent activities of foreign agents in
Madras. I have got two names? If
the Chair allows, I can give the names
also Two agentg of a foreign spy
network are camping at Madras and
they are meeting some of the leading
lights of the DMK. They are being.
entertained in a luxurious hotel....

SHRI C. T DHANDAPANI (Dha-
rapuram): Let him give the names.
(Interruptions)

SHRI R. P, ULAGANAMBI: Why-
are you afraid of discloging the
names? ( Interruptions)

MR. CHAIRMAN: It is for him to
disclose it or not. Please do not dis-
turb him.

SHRI G. VISWANATHAN: Not
only that, the Home Minister must be
aware of it, otherwise I will give the
names to him. One Mr. Murasoli Adi-
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yar who 1.:; close amociate of ihe
Chief and g keen supporter
<of fhe déiand' f6r an independent
Tamil Nadu was financislly helped {0
hold a cenference on indepefident
“Tamil Nadu,

SHRI R. P. ULAGANAMBI: It is
absolutely wrong.

SHRI THA KIRUTTINAN: What is
this? He ig making all sorts of non-
sense, How are you allowing him?

MR. CHAIRMAN. Pleare do not get
up every time. FPlease resume your
seat when I am on my legs Let one
person stand and he will ask my per-
mission and I will allow him I will
hear him if he has any point of arder
but please do not carry on a dialogue
and please do not interrupt and start
@ running commentary.

Mr. Dhandapani, are you on a point
of order? If so, under what rule?

SHRI C. T DHANDAPANI- Mr
Murasoh Adiyar convened a meeting
in Madrag and as soon as that news
came to the notice of the Chief Min-
ister, Mr. Murasoli Adiyar and nthers
have been arrested and put in jail

MR. CHAIRMAN' There is ro
point of order. Please do not get up
and reply. You may reply when your
turn comes. Please have patience,
make a note of the points he is mak-
ing and then you reply.

SHRI R. P. ULAGANAMBI: He is
making all sorts of irrelevant ‘hings.

SHRI G. VISWANATHAN: The slo-
gan of Mr. Adiyar is that Mr. Karuna-
nidhi, the Chief Minister should be-
come the Prime Minister of Tamil
Nadu. Why we demarnd that the pre-
-sent government should not be allow-
ed to continue after the expiry of its
term is....

SHRI R. P. ULAGANAMBI: Mr,
Adiyar was arrested and the cabe is
sub judice,

MR. CHAIRMAN: Please sit down.
1 cannot tolerate your getting up
-every’ time antl disturbing him

224
SHRI R. P, ULAGAN I: He was
suspended from the Party and the

case’ i pending inw the eourt.

MR. CHAIRMAN: He is not referr-

ing to that. He is referring to what
he satd.

SHRI S. A, SHAMIM (Srinagar):
They are llable to be charged enter-
tainment tax.

SHRI G. VISWANATHAN:; The
Karunanidhi Government in Tamil
Nadu hag lost the confidence of the
people. It has been amply proved by
the recent bye-elections. Not only
that, in 1071 that government came
to power with the support of the Con-
gress Party and the CPI. Both the
Parties have now withdrawp their
support. Not only that, the rank and
file have joned Anna DMK, if they
say that they really have the confi-
dence of the people, let them hold
elections to the municipalities and
panchayats which are being postpon-
ed year after year,

Sir, when we talk of corruption,
people from other States outsidé Tamil
Nadu say, ‘What is corruption? [t is
here and there’! But they do not
know to what extent corruption is
rampant in Tamil Nadu. In Tamil
Nadu, not only corruption is justified
but new theories are propounded to
justify corruption and corruption is
being legalised and legitimised I
would quote only one classic example,
This is a petition which we presented
to the President of India, This is a
company—Sakti Pipes Ltd.—whiep is
there for the last more than one de-
cade. Their paid-up capital is only
Rs. 2 crores. Its total liabilities now
exceed Rs. 10.75 crores. The annual'
loss is Rs. 40 lakhs. The present
working capacity is 19 per cent. Tan-
gible net worth of the company is
negative and is on the minus side to
the tune of nearly Rs. 1.88 crores, The
most objectionable fedture of the BIll'
which has been ‘passed by the. Tamil
Nudu legulaturn 1s the provisioh mode
in its Chapter IIl for payment of an
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amount of nearly Rs. 2 crores tp the
owner of this company, obviously as
compensation for the take-over. In
our view, this company is not worth
any payment, leave alone such a high
amounti as compensation, In our ciew,
payment of amount sought to he
made is a colourable exercise of the
powerg under the Constitution taking
advantage of the word “amount™ to
pay a heavy price for an almost dead
and worthless company from the tax-
payers' money, whereas the constitu-
tional stipulation regarding payment
of amecunt aimg at minimal payment
for the undertaking which iz sought
to be nationalised.

The net working capital of the com-
pany i minug Rs. 3.46, crores. This
negative position 1is extraordinary
and needs a thorough probe by the
C B.L. regarding how far the borrow-
ings of this company from credit
institutions and the Government have
been utilised. We suspect that there
hag been a systematic siphoning off
of the fundg illegally and with a view
to cheating the institutional creditors
including the Government of Taml-
nadu.

We respectfully submit that the
company's financial position is s0 bad
thot it is beyond redemption. Its liqui.
dity is extremely adverse and its cre-
ditworthinesg is zero. Over and
above that, the arrears of dividends
on preference shares and depreciation
overdue would further depress the
value of the assets. The real value
of the fixed assets and current assets
can be realised only on a distress gale
basis. For this company the payment
of Rs. two crares ag compensation
and, more shockingly, a firm commit-
ment in the Bill under Miscellantous
Chapter for a payment of more and
further sums to the owner if advised
so by the Commissioner of Compensa-
tion is most obnoxious, wholly unten-
able, opposed to equity and fairplay
to the tax-payers, 1is reflective of
squandermania and worse stil] a poli-
tical design at the time of elections
to siphon off funds from the public

1846 L8—8

(M)

exchequer in the mname of paying
compersation to the owner to finance
and further the political aims of the
ruling party with the help of Thiru

N. Mohalingam, who ig an ardent
supporler of the ruling parly.
SHRI N. K. P. SALVE (Betul):

What do they manufacture?
SHRI G. VISWANATHAN. Pipes.

Sir, & copy of thisg petition was also
presented to the Home Minister Shri
Om Mehta when he wagz present in
Madras. In the same evening a news
item wag published in a daily paper
‘Makkal Kural'. Al} copieg of the
paper were seized and yet Mr. Karu-
nanidh: is a democrat. He opposes
Emergency in the name of democracy
but zl the same {ime utiliseg the emer-
gency powers to suppress the opposi-
tion, false caseg on hundredg ond
thousands of people are foisted, ar-
rests are made, seizures of newspapers
are made. No{ only that, Mr. Samar
Mukherjee referred to the eensor in
Tamilnedu. T would like to say that
censorship is there only for the oppo-
sition. The Chief Minister never be-
lieves in censor gs he can print papers
and pamphlets and circulate them
because, after all, it is the State Gov-
cernmeni which hag to take action!
Here ic g pamphlet published by the
State Government without going to
censor and there is not even the name
of the press mentioned on it

MR CHAIRMAN: The more you
oppose, the more you expose, Mr.
Kiruttinan. Therefore, please keep
quiet.

SHRI THA KIRUTTINAN: We are
not afraid.

SHRI G. VISWANATHAN: Not only
the Government, but particularly the
Chief Minister also is creating all
sorts of hatred rellgious, linguistic
etc.—among the people. He defines
people who can live in the State and
who cannot live In the State, people
who can rule the State and who can-
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not rule the State. He wants to subs-
titute himself in the place of the
Indian Constitution. Yet Mr. Karuna-
nidhi is a democrat.

Civil servants are completely frus-
trated because honest officials are
being punished and corrupt officials
are getting promotions. Not only that,
ministerial interference is not only
there in the Administration which is
pardonable in a democracy, but it has
reached judiciary. From Magistrate
and Munsif court uptpy High Court,
judges are pressurised and threatened
to write judgments according to the
wishes of Ministers. In spite of it
there are honest and straightforward
judgeg and magistrates to whom we
chould pay our compliments. Under
tremendous pressures they are work-
ing. In the name of the people of
Tamilnadu whose rights are suppress-
ed and whose wealth is robbed, whese
fair name is tarnished, ang whose
future has been made bleak, I de-
mand a firm ang decisive getion in
the national interest by this Govern-
ment and the Government in Tamul-
nadu should not be allowed to conti-
nue even for a single day after the
expiry of its term of office,

SHRI K, GOPAL (Karur): I am
thankful for the opportunity now
given to me to participate in this dis-
cussion and support the Motion of
Thanks moved by my hon. friend.
There are no two opiniong about what
the hon President hags said about dis-
cipline, Discipline is something which
we have got to enforce For a long
time T used to wonder, even before
I came to Parliament, why discipline
is not being enforced at all. It is to
our credit that we have not only con-
tained inflation and inflationary
trends in the economy but that we
have brought the priceg down. We
have 1launched this 20-point pro-
gramme and the emergency has help-
ed ug a lot in regard to implementa-
tion of this 20-point programme.
Qur public sector units have done ex-

tremely well. 1 would like to take
thig opportunity for congratulaling
the workers also and they have cer-
tainly done their duties. To say that
they are being forced to do work is
something which I do not believe.
That is not correct. We are happy to
say {hat a thorough overhauling is
being done in respect of public dis-
tribution system. Yesterday the hon.
Minister, in reply to a question, said
about the manufacturers of certain
essential commodities being asked to
allot 20 per cent of their production
to our public distribution system.
There is no point in having a system
which cannot work, Our distribution
pipeline ghould be kept full. The
manufacturers of all essentia] com-
modities should be asked to supply
the full requirements of the public
distribution system. Then only they
can fgo to the private gector.

Sir, we are glad that the exports of
many of our commodities have gone
up. With regard to handloom, handi-
crafts, marine producty etc we are
doing very well and we are hoosting
up our exports. I am happy to say
that industrial controls which have
been hampering production are being
removed. Ip this way we can achieve
a lot.

Coming to the political situation 1n
Tamilnadu, my friend Mr. Viswa-
nathan made certain points. I am
very sorry to say that there appears
to be no effect of emergency at all
there, simply because the State Gov-
ernment doeg not like to see that the
credit of emergency goes to Shrimati
Indira Gandhi. So, deliberately even
MISA is being made a mockery.

SHRI R. P. ULAGANAMBI: They
have not arresteq anybody under
MISA.

SHRI K. GOPAL: Let me have my
say please; I do not have much time.
They have not arrested many of the
blackmarketeers, anti-national ele-
ments etc. under the MISA. But they
arrested hon. Mr, Viswanathan, though
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he was not detained under MISA;
but he was arrested and he was let on
bail. This thing happened. There is
one Trade Union leader in Madras
City. The only fault committed by
him was that he was against the rul-
ing party in Tamilnadu. And, as a
political vendetta they arresteq him.
He not only supported the 20-point
programme but he has given a call to
the workers that they should pruve
this by their action in Mnecreasing pro-
duction He took the lead about this
increasing production in the units
where he was the President.

SHRI VAYALAR RAVI (Chirayin-
kil); What is hig name?

SHRI K. GOPAL.
Mr, Kuchelar.

His =name is

SHRI N. K. P. SALVE: 1Is he still
in detention?

SHRI K. GOPAL: He has been re-
leased. As perhaps they did not have
valid grounds 1o tell the Centre so
they reieased him. Recently many
conferences have been held by my
DMK friends in many districts. In
Tirunelveli district conference in the
presidential speech tha gentleman
who presided over the mecting said
that in the matter of population Tamil
Nadu will be sixteenth among the
countries of the United Nations. Then
recently they passed a resolution
upposing emergency. Then now in the
State conference they say thal elec-
tions should be held along with parlia-
mentary elections because they had
the feeling that the life of Parliament
might be extended. So, they want the
life of Assembly to be extended. They
oppose the emergency on the one
hand and on the other they want to
enjoy the fruits and benefits of emer-
gency. Morality demands that they
should quit. In any case it is all in
the game. Even recently there was a
conference of Congress party (O)
which favoured merger with my party
in Tiruchi. Efforts were made to see
that this Conference was not held and
a Minister had camped there and tried

his best to see that the Conference
was a flop. I can wunderstand their
using the politica] platform. It is all
in the game. But how can they use
the Government machinery., Even at
public meetings after 10 O'clock we
are asked to shut our mouth and go
home. They go 1o the extent of
calling and threatening people who are
in favour of merger of Congress (0)
with our party. They have threatened
them. They have managed to see that
our meetings do not take place peace-
fully This is the way they are be-
having. It is not proper on their
part, In any case they know after
March they may not be there. I do
not know their apprehensions and
fears. But this is not the way Why
I am saying this is because a political
party has got every right to exist at
‘east in the proper manner it deserves
but when their activities are sup-
pressed it 1s highly objectionable.

SHRIMATI ROZA DESHPANDE
(Bombay Central): Sir, I rise to place
few important points and I would nnt
take much time I fully agree with
the views and opinions expressed by
my colleagues Shri Indrajit Gupla and
Smt. Parvathi Krishnan. So, T do not
wish to cover them again

Sir, this emergency was brought
about to check sabotage on the part of
the fascist forces and fascist and reac-
tionary forces against our democracy
any many conferences were held
throughout India agains{ the fascist
tendencies in this country and a de-
mand was made to ban organisations
like Jan Sangh and Anand Marg, 1
fail to understand that there is an or-
ganisation in the State of Maharashtra
which is called Shiv Sena. This is a
very well known fascist organisation
and the leaders of this organisation
have frankly and publicly professed
the ideology of fascism. In fact, we
know by experience that theirs has
been a murder-gang and theirs has
been a gang which has always been
supporting the monopolists and the
saboteurs in this country. In spite of
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all this, in spile of the demands made
by the Congress leaders also publicly
that this organisation should be banned
it has not been banned, Why? WNot
only that. This organisation owns a
building in Bombay in a very impor-
tant square near the mamm road
through which big dignitaries pass and
big processions pass. How is it that
they own a building near the Shivaji
Park? I do not know why the Go-
vernment is ignorant of this. Why are
they shutting their eyes and why does
not the Government at the Centre ask
the Govermment of Maharashira to
take note of this and ban this orgam-
sation? I woulq like the Government
benches to take note of this.

Secondly, there is one point which 1
would like to mention, with your per-
mission. The President has mentioned
the fact that during the Emergency,
the working class of this country has
come up and is helping in the produc-
tion effort and that it js supporting thu
Emergency and the fight against the
reactionary forces Sir, we expect that
the public sector would also contribute
to this and we know that the workers
in the public sector are helping in this
effort. Since the hon. Minister of
Petroleum is here, I would like to
draw his attention to the problem in
the Hindustan Antibiotics, which has
been lingering on for a long time. It
was agreed in the last Session that the
Manager of this company would be
removed as the production there is
going down rapidly. During thp last
Session, a few workers of this com-
pany presented a memorandum to the
Prime Minister here, on the situation
in Hindustan Antibiotics But, these
workers were charge-sheeted by this
very same General Manager and an
enquiry is going on. Why? Because
they came and exposed the activities
of this General Manager, the involve-
ment of the wvested interests, why the
production is going down and why the
company is incurring losses, In spite
of the asuwurance given by the then
Minister, Mr. Ganesh, nothing has been

done. If the Government wants to
protect an individual and sacrifice the
public sector unit, I would not say
:God save youw, but I would say
People will rise and the workers of
this company will also rise and fight
such actions on the -part of the
Government.! I would ask the Minis-
ter to take note of this.

SHRI CHAPALENDU BHATTA-
C}iAHYYIA (Giridih), Mr. Chairman,
Sir, I thank you very much for giving
me this opportunity to take part in the
discussion on the motion of thanks to
the President for his Address By a
happy coincidence, Sir, this month, on
the 19th of January, we will be cele-
brating the Indira Decade. on that day,
our Prime Minister compleies ten
veuars in office.

Sir, we ure mow passing a great
divide by means of the Emergency ang
the twenty-point programme. This
programme is really trying to inject
some socialistic content in the political
frame-work of our democracy, Noted
political eommentaters and writers had
doubts on this point, I would mention
Harold Laski here. He had doubts
whether peaceful transition from capi=-
talism to socialism 1s at all possible,
voiced in his books, erisis and the
constitution, Democracy in crisis, the
State in Theory and Practice, Where
do we go from here?, The major
landmarks of his thinking being that
whenever we go ahead for political
transformation, for socialist transfor-
mation of a political democracy—be-
cause it is implicit in the logic of poli-
tical democracy itself,—the vested in-
terests will join forces They will
say ‘Let us hang together or we will
be hanged separately. The Right and
the extreme Left, the Communist
Party of the ‘Marxist variety', the
Jan Sangh plus foreign agencies or
their supporters, the Anand Margis,
Jamaat-e-Islami and the Shiv Sena
with their fascist tendencies will come
together to a queer the pitch, to pre-
vent this transition which is se vital
in the present unfolding of Indian de-
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mocracy and polity that is taking place
before our very eyes.

Why Emergency was necessary can
be summed up in three incidents, Why
did the Whitlam Government in Aus-
tralia fall? Why was it dismissed?
Well, they are trying to have a world
cartel for raw materials including irom
ore, of which our respected Mr.
Malaviya himself is personally aware,
in which developed countries have very
great stake and interest. A)l the
media wenl on haranguing. The press.
the TV and the radio, all privately
owned, There, saw to it, and Whitlam
did not come back, although he had a
fine record. What happened in Bangla-
desh? I do not want to labour the
point. In the context of North Sca
oil, what is now taking is place In
Great Britaip itself, with a demand fur
secession, a demand for a separale
Scottish National Assembly. Wh'n
our Minister of Petroleum js bringing
out one rabbit after another like a
magician out of his hat, Bombay High,
then Kutch, then Saurashtra, when
with Diego Garcia and with then
satellites they have mapped the ol
resources, its flows past Madras,
Vizag, then up in the Bay of Bengal.
then it is trouble, internationul
trouble. After all six international
giants own more money, more resour-
ces and more powers than any other
Government excepting the USA,
USSR and Japan. Trouble was im-
plicit in the situation.

So we underline the emergency. At
long last, our friends opposite should
understand where do we go from here.
Do we split up, do we destabilise, do
we fragment, India and Indian polity
which we have earned? We have a
five thousand year old civilisation.
With our heritage, we have supported
civilisations in sg many countries, and
Gog willing, we will do so again and
again and again. The voice of
Mahatma Gandhi, the policy of Pandit
Jawaharlal Nehru, is a guarantee that
India cannot exist for herself, for her,
standard of life alone, but she will
spread her deepest thinkings and

(M)

spiritual values all over the world,
provided we can set our house in
order. This is precisely what our
Prime Minister has been doing with
consummate skill, determination and
fortitude against raucous voices,
against character assassination, and
smear campaign by opposition.

Yet, we are called upon to uphold
the prestige of Parliament by them.
Did we uphold the prestige of parlin-
ment when ap old parliamentarian
wanled to do satyagraha on the flnor

.of Parliament itself7 Wag it serving

any ‘revolutionary movement’ when
on 18th Mareh, the day of Paris com-
mune, the students of Patna went out
--they are our boys and I have to
hang down my head in shame at
what they did—and helped themselves
liberally with all the bottles of whis-
ky that were lying there in Amnbar
Hotel; it was finished in a matter of
minutes. They were on a ‘revolu-
tionary' course. This ig the unfortu-
nate part. We gave our best years of
life in student movement. Some of
us were considered to be good stu-
dents. Who were the leaders of those
students? One of the student leaders
came to me and told me: we have
everything, arms and ammunition, to
heat the Government. I told him: do
not use the sword; those who kill by
the sword will be killed by the sword;
do not go that way. And I asked him:
what arec you? I am an honours gra-
duate in physics, he replied. Did you
dp your home work properly and if
so, kindly draw me what ig called
an exponential graph, ¢ =— 0. He could
not de it. This is what is happening
to developed countries who are going
on splralling up their economy on
ascending courses whereag ours is &
sinecure going up and down.

MR. CHAIRMAN: Please conclude
now; we are not golng to extend the
time.

SHRI C. T. DHANDAPANI: What
about my time then?

MR, CHAIRMAN: The Speaker
will decide tomorrow.
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SHRI C T DHANDAPANI It is
very unfair,

MR CHAIRMAN I cannot extend
the time, and at 6 O'clock some paper
has to be laxd on the Table (In-
terruptions)

SHRI CHAPALENDU BHATTA-
CHARYYIA If tomorrow there 1s a
chance I should be given time

MR CHAIRMAN That will have
to be decided by the Speaker? I can-
not decide You may please conclude
now

SHRI CHAPALENDU BHATTA-
CHARYYIA 1 support the motion of
thanks which has been moved

MR CHAIRMAN The hon Diputy
Minster

18 hrs.

PAPERS LAID ON THE TABLE—
contd.

NOTIFICATION UNDER PROCLAMATIONS OF
EMERGENCY

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F M MOHSIN) 1 beg to lay
on the Table, under clause (3) of
article 359 of the Constitution, a copy
of Notification No GSR 16(E), pub-
lisheq in Gazette of India dated the
8th January, 19768 containing the
Order of the President suspending
certain rights conferred Wy article 19
of the Constitution for the period dur-
ing which the Proclamations of Emer-
gency made under clause (1) of arti-
cle 352 of the Constitution #n the %1d
December, 1972 gnd op the 25th Tune
1975 are both in force [Placed in
Library See No LT-10033/76]

18 01 hrs

The Lok Sabha then adjourned till
Eleven of the Clock on Friday 11th
January 9 1976/Pausa 18, 1807 (Saku)

MGIPHI)—Job I—L.§ 1846—] C 2923—30-x-76—0000



